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|, 4091] < foreett, FeraTe, A 17, 2025/97T9 26, 1947
No. 4091] NEW DELHI, WEDNESDAY, SEPTEMBER 17, 2025/BHADRA 26, 1947
s TREgT S TSHR JAT9F

T2 faeett, 17 fawaw, 2025

.37, 4208(37).—Fr= 1T ALHT 7, T TN AfA=aa, 1956 (1956 FT 48) (or& zad za
THTA 3h ATAHAT Fgl TAT g) I g7 3F il TR (1) F FhT THT T T2 9T T F d2F
TRagd 3T TSHART HATAT T STTA=AT SeAT F1.37. 4076(E) i@ 19/09/2024, ST AT & TSI,
AT, AT ||, G0 3, ITEE (ji) H THIIAT AT T =ff, FRT ToIra 57 & AT 57 §# NH-168G %
.71, 34.30 & f.61. 62.60 TF & TEUS TT [ AT 6 [AHIT, ALV, TFET 3T TATAT 6 o107 3H
A=A & IUTag AT H AfAfee s #1 ssia 2 F o svery it = i o ;

AT IH ATALAAT FT AT IF ATAAIH T T 3F T STLTT (3) F eI qarrg "Haer e
"SRTT TEFIH" ® arg 05/10/2024 FT YT AT T o ;

ST HEAH TITAFRTET HT €77 3T & dgd A% AT T g2 8, o 9% fF=e & @ g 6w

39T 3T =9 9 Aver B T

S | AT 7 3h TS IH il &T<T 39 il STLTT (1) F TTAL H, FwalF TR I SqAT
R T e;

6176 G1/2025 )
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qA: AT, el TLHRTT, FAT ITIAFTET T 3h ATE ITH T AT 9T 3T IF ATAA| T &7 39
T ITETT (1) FTT Y& ARIT FT TN Fd g0, Tg AU FXdl & [ I Al § [Aeg i #7
TATh TSI o oI STSie 36T ST A1 T ;

ST T, Fea T TLHIY, ITH ATAAIH 0l 1T 3 Al ITLTIT (2) F L0 | T =TI FAT g o6
= ATAGAAT F T | THH 9T, I AT § fAAtay g adt oot § 46 g sreafeas =

H Fra T qLRTE | A2 a1 St |
EEsl
ST T o HgaTor forer § NH-168G &4, 34.30 & 3. #T. 62.60 F oI oisie sl ST ATelt §ad1
GIERIERE IR EIREC REE RUl

TS FT AT [T ISR IR E I

|| gaeor geat || v || g || s Serwe e/ Raes et it am

e TR || TR || @RTA)

1) 2 | 3 | 4 || 5 | 6 |

T T ATH: GG

|TI'iT=I'T=h'I'?|TH':"\'Q?|'3'{ |

1 132 GELl O 0.0715|[WTTH (ATTAITIT) TR L5 IHATS HITHT (ARTAITT)
HATTAT TEIAATE AT (ARTEATLT) FHATAT EIHATE
I (ARTEITRT) HRTeAT TEIHTE HIH sTaara
HSTAT ARTATTT HITHA FEH ST AT AT
HITHA HITSTRICHT HS[ETeT AT JITHA Hgat et
FSAEAT AT

2 133 s mR | 0.0417|[drfir gefrarerrs qrems |

3 |[134 BEL O 0.0518|[HTT TEATEANTE THIGFIENTE AefTaTs HIfA
ATHETAT THIGTHIATS Aefears

4 |[135 REL e 0.0018|[#TTa zEaTzaaTe THTgFaaaTs Fefivars e
ATE TN THIETHEATS qefiears

5 ||184 BEil e 0.1835||orsfiearey TEraare Ffae garfRawrs wWawrs iy

6 185 s mR | 0.007|[sirfar sreAwercht wErwrar e gavfmaTs s |

7 189 (CE T 0.0814|[drr aTfRemeTs FofTars TRmTTS |

8 |[[190 BEL O 0.0305|[HT ARTHAT TTHEATE HAT AeFAIao | THIATS
AT TIAAAT TIATATE AT HALTAT TIHIATE AT
FTEHAATE AATHIATS THA TeATANTS A HIATS THAT
S AR ATE WA AR e aTs T
EEATAT STATHEHTS A o= [TATE AATHITATE
AT AIGFIEHTS HITHA A9l HgHIATS HITHT
AT HIGFAEATS HIHA

9 |[192 REL e 0.0792|[wTTa gawerett asfrears

10 |[195 BE(l T 0.0851||“HTTH ATEFATE AATHIATE FITHT AT ATEHATE
I STRTSET T ATS FITHT FHiAsT 82T ATaHhars
HIT ATTEeTelt ATfadhaTe
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11

196

0.0834

TITHT TTAFAT TRIHATE TR AFITTTS TATATS
TR QTSI SEaTSe 9TS HITHT FeaTaaTs
HTHEATE ATOTTRAT STEATHAZHE TATRAATS (FT
fArator aefefiee-342.90) Fifw vgamere areaars
(F= FRmTor aTe-342.90) HIfAA AoEgde gdtaars
(et Tormfor 2 aeiiav-342.90) Hifie aTfiegds
HSTEE (T AT & aniH1e?-342.90)

197

[

0.0859

[T s S

198

IERREEI

0.085

ST TEATSANTE SATGHATS (74T U7 UH.7.-198,
TH.H.-57/TE1/ATE2 TAte 7.-36 F 42 AT o=-
183.40.70 ATTOITSTh ST % forg aeft i) (1246)
g HIZFIE TTHIA ol HIZHE A HIgFTg, (FAT AT
T, H.-198, I UH.H.-57/9TS1/qTE2, Tl Hae-25, AHi-
18.30.00, T=.T=T.-0.00.18, e Fx * forT)(1361)
T TS gt waTeT (FAS qad AR A g -
8 &t =t W27-27.45.00 F1 2%247-0.00.27) (1367T)
FATATHAT HTTFHTL SERTATE FAATA (Fa qAA AT
TR F-23 Fo A W27-18.30.00 FeT ZHEAL-
0.00.18)(1386) SRTAT AT HTHHTAT THAATS T
HEFAEWTS (Fa ad I THI G&dT-13 FeA a1 Hiet-
18.30.00 et &T%e7-0.00.18)(1387) TerTiaat
TATHATS THEATS (Fael S[a AT FahTT H&AqT1-13 T
T H127-18.30.00 et &%er-0.00.18)(1387)
FATISAT TEIHATE TIHIATE (FAA AT AT GO -
13 %7 a9 H127-18.30.00 Tt £Ther-0.00.18)(1387)
SAATISAT [EFAGHTS AATHIATS (Fa A AT G
HEAT-13 FeT AR THTET-18.30.00 Fet -
0.00.18)(1387) ST AT Ao THAATE X Hg+Fa
(FF AT AT T T Aa-14 FoA.TA. T Hew-
18.30.00 Fe1.2.37¥-0.00.18)(1388) WTATAAT segerdTs
TRATATS SETHTS (e Ser AT 1 G 7-39
el e, o9 H12T-24.33.90 EF:9-0.00.24)(1389)
TIHTE FHTAAT AL gATS GaTATS (Fdel ae T hl
TR HT-36 T &A1 A H127-28.95.00 ZFAL-
0.00.29)1390(1398) T¥HTT ATTATE HATATE ATATATS
(FAA A TN T FHA 797-36 FA.AT.9.H7-28.95.00
2a7-0.00.29)1390(1398) 9 WL G [EATaATE
SATHTS (FA A AT G 9. 19 3T 20 TAT
T a1 #1ev-41.35.80 T g9¢47-0.00.42) (1398)
T HEFIa SATE FehiT HEvHE (Fae e HRT G
F.-18 T a3 H1e¥-18.30.00 FeT AT~
0.00.18)(1399) FT(T HZFHE AT [aeTa gad (Fa
A g HEAT 18 Fef A H1ev-18.30.00 Tl gFea-
0.00.18)(1399) =& ATFT 3reft HEraTTdTE STHTeroTE
(T AT AT T A.-42 FeT B1.312.-0.00.24)
(140p) WL SITA=ATE ATTATE FATATATE (hefeT e

AT G FHTF-38 T av H1e?-28.95.00 Tl gFea-
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0.00.29)(1406) WHLT THIANTE [ATHAST ATATATE
(FH1 7.-37 FT Fae qaA T Fof a7 #1e2-28.95.00
FT 24ea7-0.00.29)(1407) ARTAITIT STeeiT AT T
AT THIAATE (FAA AT AT T HHH-41 FF a0
H127-24.33.90 Fof gFA7-0.00.24)(1408) S FHT
AT STHATE ALATATS (FH 7.-1 FT FaAA JHHE FTAT
T FoT =71 H122-26.71.80 Tt gH2a%-0.00.27)(1419)
ATIHTY TZHTHSAAT TLATAAT GERATS (FAA qAA AT
T F.-4 Tl a7 H1ew-27.45.00 T gFEAL-
0.00.27)(1420) TrETET HA @ Sraar faaeard
(SITHLT 9T Faet A T FHA Fa7-17 Fef a3 Hlew-
18.30.00 FT gFF7-0.00.18)(1438) WA TaTH go
FTITHATE (7T UH. U UH.H.198 . UH.H.57/91$1/9752
wte Tear 1 7 5 fafeew avr #1ev-135.05.04
STAATAT 3297 & [orT gett I7)(1444) AT
AT 237 FHTAATS (SITHLT T Aol Ao AT g1
F-15 FT 91 H127-18.30.00 FeT TFAZ-
0.00.18)(14P2) wr<faaT srfaed= fasiarht wWaars
(SITHLT 9Te Fae A AT THIT HE&AT-5/1 T a7
H2T-27.45.00)(1462) SHTHAT qETHE TogT gaIa9Ts
(SITELT 9T Aot ATSE FAIL ITE 9T A7-6
Zred.ha.ar-0-00-27) (1474T) SATHRAT Hgw e TH =
HSZAATE (STHLT TTh FaeT ATSE FAIL TS 41T 76
Zred.ha.ar-0-00-27)(147) s+ saeret qearett
TRATE (FOfxr § 70 wiaera {EAT) (Y97 q T -
6,7,8,9,10 Fe 3t H1a7-137-25-00)(1495) Taet
TEFHTY ATTHTE Hifdare (Fafw § 20 Tiaera Zeam)
(Tt wSreT Y g 797-6,7,8,9,10 Tt A WieT-
137-25-00)(1495) =& AATSTF [ATHHTS ATTHTATS
@9tz § 10% &) (719 a1 g #Hi% 6,7,8,9,10
FT A9 H2T 137-25-00) (1495) TaT FEIHAT ALaTAT
SRS (F9fRr § 70% fBET) (At 7. 1 7 5 Faer
T T FT a9 H12-135-05-04)(1496) Tt
HEFHTY ATIHTE FHifdaATe (HafT § 20% f2e)
(WAte w1 | 5 e ToH T T a¥f #1ex-135-05-
04)(1496) T+ STsTa [ATHNTS ATHLATS (F9fxy &
10% f2&am) (fe 7. 1 & 5 Fad TIH a T a9 Hled-
135-05-04)(1496) =T ST g HIGFAE et
STATAATE (SAte 7. 11 & 15 37 g1 7. 26 7 30,
.1 A17.-0-01-83)(1498) =qT Ul HEFAIATS
STATAATS (FAF o FAL AR ATIFIT % AT GeAT AT
Al 7.-16 T 25 T A Hiex 192-51-24 g.37¢ -0-01-
93)(1521Y) =T eT==1¥ 37T GErHa=HTE STATTdTs (AT
T AT G AT B I g, Wie . 119 15 3T 26
T 30, TH.17.3M7.-0-01-83) (1498)(1543) ArfeaT
ETEANTE THAATE ZAIAATS (ATIES FAT TTE TAlE (THH)
FIT-2 TR A9 HIev-26.71.80)(1543) wiErar snfas
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T HTEAHATE SATHATS (Fael ATSE FAL A Al
() FaT - 12 EFAT - 0.00.18) (14T #rie=
TATH gHA TS (ATST FAE qTE WAl (THT) Fae-
1 3% 3 ¥ 4 fafesT sq.m.-108.32.97)(1556) =it o
HATH HIGEAT AT TTSHEATS (HITHA) (ATST FAIE A1
(1) TEAT - 5 2FAT - 0.00.27) (1556) T erai™
AT HIGFAE STAT FTSEATE (WITHA) (Fa I ATTAH
THAtE (ST HEAT - 21 FFAT - 0.00.21) (157) Tieft
FSATEATE HTTLTATE AHTTHTE (THIA AT (THI)
HET AT FAA AT AT - 11 2747 - 0.00.18) (1558)
TSI TTALAT TIEXAATE (THT FT Fa A ATAT T
AtE (ST HEAT - 16 7 - 0.00.18) (1559) Hifae
FRrToT sTeHs 9Teei¥ 3TetT (1247) (Wi HeT-
17,18,19,20,23,24,25 Wi s=47-192.51.39) (1573)
T H9[¥ TgHE T AAT THTAATS (FITH) (e
TS FATE TTE TATE (ST Fa7 - 22 & oY -
0.00.21)(1573) HRTIAAT STeamasret gaaeret
AATHTATS (TZET T THATT THH AT-10 T
THfie7-27.45.00 F 2%47-0.00.27)(1574) T
HAHEET AT SETRETT (Fae e ATAF -
09 %<t a7 H127-27.45.00 T 2%297-0.00.27) (1577)
T TSATH H[L AT ANTATT (TA T A, 7 T
et T 1o Srarher 27.45) (1636) AT el
STHTAATS HITH (TS FAL R 7. 24 Fef -18.30 &R0
H127)(1637) STIHTE T2dTH TSAT9(d (Wi 7.-33 T
TFCAT. AY-0.00.29)(1670) THTFHTT TTHSTATE
STTEATITH TSI (T &1 e qad T TAlE HHH
27 T g#<A< - 0.00.18) (1673) BTOTTSH TEST STHIT
(T FT Fad A AN [T g e HATH 26 T
gFeTT- 0.00.18) (167) Sreft TR aTgeTa
FIARTE (Fa qAA 6l g | FHH-34 .377.-0-00-
29)(1676) THANTE fAAXTHATE T (Fa qAA g
FHTF 35 F 2Fa7-0.00.29) (1677) HeT qrferar sreft
TATTRAATE (UTSE FeATT AT werie 4-13,14,15,)28,29
T fie7-.182.99.64)(1678) Hiwwiiig weivrfiz srie
(FA AR, AT FT T, FAIH- 30 FFAL-
0.00.18)(1678) TN AT THANTE HITHA (AT 7.-32
H.A.R - 0.00.29 FT Fae s[ae aTaT ATT) (1700) F9T
AT THEAATS FITH (AT{ET) (G J9¥ 32 3.3 &7
A A fZEET - 0.00.29) (1700) HTHTT Tt T
AT HET (FHA 7.-32 FT Fae 9o aTAT 90T He. Ar —
0.00.29) (1700) Trer ¥eft THAATE T (THIA
HEAT-31 2FA-0.00.29 FT el [T W) (1702)
AEHT AT T 3Tl TET (Fae TS FA qTE AT
.- 31 2.3%- 0.00.29)(1702) Hg&T (=T T 3Te(t HfEam
(3 7.- 31 ha.ar- 0.00.29 T Fad A AT)

14

199

0.064

HITA T[T AT THANTE A () HFATSAT
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TAASTAT [ATHAAT HITHT (IF) THATTSIAT STeaTHAAT
ATH ST

15

200

0.0289

TITHT FTEATTS ATHTTS TR TRavsrett
TEATSATATS ANTCAT AT FAGHAT THAATE SANTATTSAT
TIHIETHE THAATS ARTANTSAT STATATIT THAATS
ANTATSAT AT EIAAT THAATS HITHA (SATATTSAT)
STTETaT FTHTATS WITHA (ARTATSAT) Hgarare
FTEHATS HITHA (SRTATTAT) ATAGAEAT FTATATS HITHT
(ARTATTZAT) FIASTTRITHAT FTHAATS

16

205

0.0642

HITH SEaTEATS TATATS ARLATS

17

206

EJE)

0.0476

TR [ATHAAT THAATE AITHA (Ih) AFATSAT
SRS [ATHAAT HITHT (IF) THATTOIAT STeaTHAAT
ATH ST

18

248

0.0637

AT SEATSAATS AFTTANTE HITHT Lot
FATATTE T FTHANTTE ATITHATS TITAT aTHLATS
AATTHATS

19

249

0.0016

T FTAANTS ATTHATS JITHA STha<arett
TEATSAATE ARTATT AT TAGHAT THAATS ARATTSIT
TATHTGFIE THAATE ANTAT AT STATATT THAATS
ANTATTSAT ATTSEIAAT THAATS FITHA (SATATTSAT)
STTETae FTHTATS TITHT (IRTATSAT) AgTeAT
FTEAHATE HITHA (TATSAT) ATASTAT FTEHHATS AITHT
(ATTATTRAT) FIASTERTTHT FTEHATE (249.001)

20

250

0.032

T FTAANTS ATTHATS JITHA STha<arett
TEATSAATS, ANTATTSAT Feraa THAATS ANTATI AT
TACHIEEAE TANTE ANTATSAT STAFATa THAATS
ARTATAT ATTATIAAT THAATE FITAT (SATATAT)
STTETa FTATATS WITHA (ARTATSAT) Hgararet
FTEAHATE HITHA (SRTATTAT) ATASAAT FTATATS HITHT
(ATTATTRAT) FHIATTRITHT FTHAATS

21

251

0.052

AT (HTTH) ST ATS, S THATS
ARTAITT(FTTHA ) [ATHRTE S Y AETRATS
AT (FTTHA ) gaaTelt aHaTE (251.001)

22

254

Fiu/ T2/
fae &t

0.1529

T SEATSAATE AFTTANTE HITHT Lot
FATTANTE T FTHANTTE ATITHATS AITAT aTHIATS
FaasTs (e &fy)

23

255

0.0952

gled 9 92 & Ao ANIETE 6l A § 9o SEH1e
FLTH T UITATS AALH T FIATATS THATH
T ATRTATS TTT

24

258 oY

0.0516

HTTHT 19T STAT TEIAATS -25 T¥He QA aie ARd
THT FLAAT -30 TTHE AT AT ageh AT TH

fafesT fdae ww AIHT 269 oTef e ivdTs (FE 1T
CATSIT AT TTSE FATE qTE 1T A1-4 Teet UHFL.UH-
18.00) SIEAT FATHATS [ATHATS (TTST FAL 1T
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A1-38 UHEFY. UH-21-00) T2 HIgHAE i TEHTs
(ITST FAM &7 1. 17 T 18 FTeT UHFL.UH.-42-00)
TTAAT AAEATE THANTE (UTSS FATE ofT 41, 17 U
18 19T UHEFL, UH.-42-00) T AFaT ga SEATZTATE
(ST ITST FAL 91T A1.-5 et UL, UH.-18.00)
AT TEATSAATS HITHA U A19H-5 (45 T3 97)
TR TEATSANTE WITHA TgHAT TEATSANTE AT
AT TEATSAATS A QTN SEATEeTdTS AT
o [t w1e ve uaf. ‘v areEaeieT B AT
(smzfeithrer AT.) TUF — 9495 (Frut+ Uaa-
TUTHURAT 26273) 9 Isie FATSRT 19 MUF I FF
¥ {ITa srfaaelt sreefieett, ATt AepEeft Fave, Ao
FATHEAT ZILTAT, HTATRAT HIgeAeT FHTAT (9777 7.
14-T U% 14 7% 15 U2 16 U 17 U 18 U 19 1 20
T 21 UT 22 UE 23 39 ¥ FE FAIY, Zed T8 ATF
9TTed 1. 11, e 4.2. 3.~ 0.02.16) “Taar &t e
T O AT, TEALAT HH THATT (TS Theher TFa)
TUF] 9495 (FrUUR UHE- TUTAUHRAT 26273) Tsie
AT ITaA WA srfaraet ersefieett, ATt Hepeett
FHLAT, TATE ASATEHAT gaLTeAT, HIATEAT HIgH et
FHLAT o1 A1- 14-T U 14 U< 15 U 16 UT 21 UE 22
U2 23 AThes AT T FES FAIT 2eel 7 AT, - 7 Zeed
T UHERL U, - 132.30 Eree 2T - 0.01.32
HAFTAT 9 ST AT, — 7 ST AT I TS FATE g A1
HIee, TITHT AT AT gaid ATE 17% A7 rsud o
TIIdT SHE.-4 (a7 AT, 24,25,26,27,28,29,30,31,32
AR AT T FEE FeATE, 12T 9T AT, 9, Trae Ufear
AT ZFea- 0.01-81) HiFAT Hrgfae sreft v ot
17% 9% AU o TIIET HITHT TATAEST AT arsefie
HAT 16% AT AT F T AT HATH AAT 22T
qAT 50% AT AU I TIUT FPaarsT ot TweaTs
T (AT AT, — 32 Teel UHFL.UH. -27.60) STFa< Tt
FHT AT FITH (917 1. — 32 Freet UL, U -27.60)
AXATHAT. TTAATA ALNE (TTE STT FEe FATL Q1T AT
— Up-1 2131 U-13 Zleet 91T 1. — 13 ied U, U,
- 252.45)

25 |[[259 EEil For 0.058|[HTTT ZHAAAT TITATS AETHATIT gaAeAT HITHT
HATHAAT ZAAAAT T TEHTATAT ZHATAT HITHA
RIGIEEEIFCEE IR

26 [|317 BE(l Ffr 0.0535|[ATfA geftas s qzaTs

27 ||318 BEil T 0.1084|[\TTHT THETISTAT TEIHATS AITHT AT TS
T FAAAT TEIHATE ATATATS 1 Feran

28 ([320 REL e 0.0516|[#TTH zarfeaTs FofwwTs

29 |321 GEil T 0.0496|[HTTHT (ATTEITIT) TR TEIHATS AT (ARTAITT)

TSI TEIAATS A (ATTTITT) FhATI TEIHATS
AT (ATTAITT) ATt TEITATS JITH STaara
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HSTAT ARTATTIT HITHA FTHHAEETE HZere
ARTAATIT HITHT HXTSTRICHT HS[LSAe T ARTAITT HITHT
AEaTTelT HSTarelt AR

30 ||456 AT |[FY T/ 0.1512|[=ft T7=hTe

faer et
31 ||457 areT |[F T/ 0.1548||=ft F7=TT
fam

32 ||462 aeEr ([Ff 0.1334||ft w1

33 ||463 AEET ([T 0.077||#ft w1

34 [la73 et o | 0.0116|t 7= |

35 ||474 T ([T 0.008|[T T=TT

36 |86 REL T 0.0064|[HTHT aSTATE FARTTNTE FITHT SEATa asiesrs
HTTH TeeTaTE At IvATE HITHT STHaTaTs aoiiesre
AT TS e ieaTs

37 |87 [CEa | 0.0025|[F1freT STt TeereTs |

38 |95 REL e 0.0034|[#TTa IS TATHATE AT AT rwars
HITHA ST ST AETRATS HITHA ATEHST 9 T
HITHA SITHSTEAT SRTHATS

39 |96 REL e 0.0072|[/TTHT ZATRHNTS TAATTATS

a0 |07 IFsft R || 0.0256|temers S s avzma demrars it |

41 |98 RE(l e 0.0637 |[HTTA [ATHATE STATHATE, AT TTELTEAT STATTHATE
(Res.S.No.-98, He.Ar.-0-24-40, {12 %.-0.70) H1f8=
TTATAAT FLHGATS, FITHA T ITTAT FIHTATS
(f7.5.-98, 2.417.-0-32-88, AT1< %.-0.80)

|=n’-q'$r?rrq:a'rﬁ$'3;< |

a2 128 [Pt |Awad | o.0108| [l s s |

43 {|130 GEL FO 0.0116|[gxergaTe FrmmaTe fetaf=mr (75 wwdie 9=7 arsua o
TTTET)(839) BHAWTE BITHTE A& (25 TTHE AAT
ATETA o THT)(839)

UEKIKIGREL=E |

44 |54 BEL Fio 0.0138|[5TaTT FaTSIT HETST (1037) STHIT FeATSIT HIA TSI
(1037) 3T FEATSH AIATSHT (1037) STHIT Fgae 918
o TareraT o Frarsit Jarstt (1037). TR AaStisiisit
HTETSit AATSIT (1037) THRIT TEa Hrarstt ATt
(1037) Fegale =TS o117 (1736) farsmastt =it
STHIT (1736) TETAT AATSIT ST (1736) TAHaA
FATSIT STHRIT (1736) HTawSIT JATS(T 3THIT (1736)

45 |67 [GEL Fio 0.0153|[STeTT FATSIT HETST (1037) STHT FeATSIT HIA TSI
(1037) ST FEATSH HIATSHT (1037) STHIT Fgae 918
o frgar Ao HraTsit Sarstt (1037). TR AdStistisit
HTETSit AT (1037) TR T Hrarstt ATt
(1037) Fegale =TS STh1< (1736) farsmastt =it
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ST (1736) TETAT AATSIT ST (1736) TAHaA
ST BT (1736) HawsiT SATS(T ST (1736)

TS BT ATH: TS

T T ATH: F AT

46  ||447 [GEL T 0.0127|[HTTHT ATAETATE AATGHATE aS(TATS TTHATAT (2535)
TITHT FEATS AATGHTTS ASATS THATAT (2535)
HITHA STeTHTS STATSHATS TS LTS TTHETET (2535)
HITHA TEATSAATS AATGHATS (LTS THATET (2535)
I g agad GRS TATATS TTHET1aT (2535)

47 ||472 EEil For 0.0047|[zFaT=a TIT AFEI (183) AT sefiaTee a9 o
TereraT S TEHATE TS (2654). AT Fogea
AT o faeraT iU G TEIaeTs (2654). AwfEET
HRALTAT TETAATE TITATE (2654) AT TUHAETH
et TEATE TAATE (2654) AR g qeeA
TEAATE (2654) AT SAHLHT Tt
TEIHATE (2654)

48 ||631 RE(l e 0.0024|[FTHTAT SETFATE HATEAT 50% , ATETATE Tgvars
=< 50% (631.001)

49 ||647 REL e 0.0113|[#TTa reqaTE THIATS (1620) HIFAT TIT9TE
TS (1620) HITHT ZOHATE TEH=ATS (1620)
T TAATE TEHEATE (1620)

50 ||648 EEil Fir 0.0029|[/TfHe STegadTs THRHTE (1620) HITHT TTHTS
TEHEATS (1620) AT ZHENTE TEHETE (1620)
HITHT THAATE TIAIATS (1620)

51 659 s Jmm | 0.0179|arRre wdmTS s |

52 |772 et o= || o.0102| |

53 ||794 ey || 0.0643|[=ft Tw=TT

|ﬂ1a$rm:a%w(%ﬁ'&) |

54 [la300 A fmm || 0.0038|weer wiveras e |

55 la01 A e || 0.0045| e st arems(13110) wiet wewmaw vz |

56 |14319 EEil IEGRER 0.1056|[F¥eft sravsaT STSaai_ @I (17836) TSI HIATIT

TS AT AT H (21586) TSTH qaT9 GTH AT @A
(21586) TATE 2X9T FHIT AETATE (21586) 387 fafu
TG qEATATA (21586) T IXTSTSS WFelie &l 3T |
qTIIETE (21586) Tog §3T AefT TEATSANTE (S[A gohTT
HEAT 1 & 3 2T 12 F 16) (21586) To YEFHE AT
TEATEANTE (YA G ST 19 3 7 12 7 16)
(21586) 5 AT AT TEATZANTE (A THIA HEAT
1% 33T 12 & 16) (21586) Tog AFHT AT ga< AT
(STl T HEAT 1 & 3 #1216 TH)(21586) Tog
AT AT AATATE (AT THT &eaT 19 3T 1279
16)(21586) =59 237 AT TEATSANIE (AT FHT HEAT
4 ¥ 8)(21587) Toq HEFAE AT TENTITATE (AT TohTeT
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HEAT 4 | 8)(21587) Toof Ied 1T AAT TEATZAANATE (A
AT HEAT 4 | 8)(21587) Tod AT AAT 22L 3Tl
(A THIE TEAT 4 | 8)(21587) T AAHTT AT
FAATITE (T ThIT ST 4 8)(21587) Sreft 7w
FTLATS [T THIT HEAT- 10 (SATF- £)](21667) STreft
STTATE HIEAHATE [qA TR FHH-10 (sAT-
£)1(21667) FTA=T AWATT SITH{HE (sA1h-21)(21958)
STEET AT ATCATATS (SATF-21)(21958) TaTI@TH
TEHAET TSTH (A1%-1T)(21959) IHTE ZLAFHATT
TIETATS (sA1%-17)(21959) zg¥ fafoe =g qeaare
(5T1h-1)(21959) FaATIETT TZHAETT TS (1 h-
w1)(21960) THTE TLAFATT TETATE (se1%-11)(21960)
g oo =iw Feaware (satF-1)(21960) TaTa =T
TEHT T TS (A1-a1)(21961) THTE ZL9 FATY
TETATS (sAT%-a1)(21961) 2F & 5% qeavard
(seTi=h-of1)(21961) STHIT FLREST AT (UTSE FeATT
9T FaT- S1-10)(22744) ST LRSI AT (ATSE
TFATT ITTT FaT-Si1-11)(22745) STy SToraairs
EASITE (ATST FATE AT Fa2-51-08)(22747) To ¥
AT TEATSAATS (ATST FAIL 91T F-11-08)(22747)
FET-SI1-11)(22748) T YEEHE AT TEATSANTE (TTIS
FAL qTE 91T FaT-511-11)(22748) T TeA T AT
TEATSANTS (TS A ITE 91T Aa7-511-11)(22748)
o STHY AAT GELATS (YA SATTH THH HeAqT-G-
11)(22748) T=g TAHTT AAT FTATS (ST ATfoF
TR HEAT-G-11)(22748) =Terdt TgerdTs AvaTaTs
(T ATTAF FHT FEAT-G-13)(22749) ATIATT
TRTATS ALEATATE (YA SATF R FEaqT-G-
13)(22749) T SIS STETITATE (THTT FEAT-G-07
T qAA AT)(22751) T ATHATIT TLGHHTL (TR
HEAT-G-06 FT A AT)(22752) T TAAFHTT
ATLTAATE (35 oT) ATHTET AT TTZT TIH T AT
GAT W (22755) T2 T HATATS (30 Tirerd)
ATHTIT ATAFTE TG TIH T T GAT AT (22755) T
TS STALTFHATT (35 TTAerd) Tgedt Hisrted &1 gar
oo, AraHTHT srfereRTe |afed (22755) STahiT Agasit
RIS (T FEAT- 4 & 10 FT GAT S ATAT [ZET)
(23065) STHTT LTSI AGSSHT (AT HEAT- 4 F 10 FT
GAT T ATAT ZEAT) (2306P) STHIT Faherst ATATSIT
(ST HEAT- 4 | 10 FT AT Bq At 2ed1) (2306P)
FATHSAT TR Fo(1 SAZHE (YA A1 [BedT, THH
TET- G-2) (23260) ATHRAT FEH FHATH TgHT (A
1 e, TR weTT- G-1 (UF)) (23306) =rerdy
FHALAATE AIAEITATS (AR T TGET, TH HeqT- G-
14) (23337) ST&T THIAFHTT ALHEAT (qAA FT
e, T §eT- G-10, G-11, G-12, ft-13, Sf-14,
ST-15)(23773) ZFHT THLT FHTT ALHE ATA (FAA TgeAt
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AT T TOT9H ; STETETIOT 11

Hiorer w7 FREAT (et ©d))(23774) ST ATAATE TheT
FHTY (THI TEAT - SA1H-T, Fad TgeAl ool T e,
AT STTErRTT A THI §EaT -1 | 3 SiY soih-a
T 11 7 13, Fae Tgett Hiorer 1 2w, srawmr
SferRTT |Aigd (23781) 33T TTeheT FHTT AR AT
(st T, T "orer &1 gar {FT), SEaTEr AfEEwe
AT (23966) HTLET TEA FTHIX ATASHTATE (AT TEAT-
Sf1-9)(24102) A 7T gHTE HITAT (TH -
Sf1-8)(24127) ZFHT T THIAFHTL (A FT ATAFR
T HEAT- Si1-09)(24187) SFT THATHATT A HgeATer
(A T ATTAF THTT FHIH-11-9)(24188) T FHHT
erifaerrer (sf-3, sfr-4, Sfr-5, Sfr-6, Sf-15, Sfi-16, Sf1-17,
S1-18)(24221) THTE THAFTHTT THATATA (FHTT FHIF 4
H 10, T AT T, Had TIH TA FT AT (24228)
AR[ATE TTHSTATE =TT (TR FH T SH1-8)(2427419)
ATTATE TASTATE ST (SATF fF a1 AT, Tohre
FHTH ST1-7)(24264) THTE ZLAFHATT TEALATS (SATH |-
T FHHIF SiT-1 $AT)(24265) TETE ZLATHTT
TIETATS (ST HI- TR HH T S11-2 S[aA)(24267)
FATAET A4 E TeATEST (A GHIT HHIS Si1-
19)(24270) =TT £ITh{Eg TgaTastt (seiie &Y, Thr
T Sf1-20, qaeT) (2427 1) HiEfT seft gaars (st
T, TR TEAT S1-7, qa)(24272) SHT THRAFHTT
ALREATS (T HEAT 5 T 16 (51 T,
aA)(24421) ZF THAATE ANHGATA (FHTH HEAT
AT d1- 1, 2, 3 (qAA) (247422) SFHT THAFHTT
ALHEAT (g, AT g JeaT- 03 3T 04)
(247423) TFT THTATE ALHEATA (FHIT HEAT A1
#1- S 11, 12, 13 (9a) (2F1424) T serfia
FTAHER (AT ST H SAaarora 50% ATTETH)
(26412) F37e FASU[ATE Teel (ATST FAIL qTE 91T HaI-
Sft-12) (2669 ==t fRaerga Tgarars (st ot
ortT a7 -5 =7 Sf1-9) (26818) ALY THA FATT
TGS AT

57 4324 e | 00063 [T Tz AT A=TATE(13110) Tt FaTAT Fers |
58 ||4325 aETT |[FY T/ 0.0087 |[zTaet grereraTs AewuraTs (o =)
[ERBCEil
59 |4328 Feft | 0.008|[Trm Fsft ZrFIE T s FTE(4328.002) |
60 |[4329 EGEL iU 0.0026|[F¥efT stastgary sstasi @ (4329.003)
61 (/4330 IBEL IERECEI 0.0536|[=fT Trea=T ITHAT 252 TEA=TaTE it A q ¥ IThT AT
o eae At Tod [RUIHaTE FarE wgrEia At aed
ATATT TH=TH
62 |[4345 EEL FO 0.0049|[Tee FLITATE TeavdATe
63 [a444 Sl o 0.0007 et wrzer T o |
64 ||4445 [REI Fior 0.0203|[zaTsft efiestt T (Faf~r & 25% f2eaT)(29880)
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TEaast fawETSit st (Fufxy #§ 25% f2+1)(29880)
TSt fAeEaTStt ST (F9ir # 25% f2€0T)(29880)
TATTSTY ST SR (FafRr § 25% f2eE)

65

4446

0.0535

TSI TGS TATHTE TSTA(d AT TaTarS
TTIT THITATS TATATE TSITa T A ford
FHTAATA(26831) TSI FRAUTFHTT sTHZqAT
AT THINTE TSI ST} THITATS ISTafd 5T
THITNTS TSI

66

4503

0.0247

TSI T TATATE AGATS (16227) I TFHaret
TITATE (16227) TSTITT AT ZAATH (25757)
TSI STAHRLHTT LA

67

4504

0.0403

TSI T fATATE TGATE (16227) HIFHT TFaredt
TS (16227) TSI STeTa 39T (25757)
TSATIT STATHRLHTT FATAATA

68

4505

0.1744

TSI HHIT @1 FS(1T @1 (17938) 9rerer THIT
FASTATS AT (50% AT ATSUA o TIIET) 51 U
oY AT, TUH YT 33 (TS T 1,2,3,4,16) UT

T AT F=sE 1,2,3,4, 16 (FEE FY) (27353) HEE
ATIATS AT (20% AT ATSTA & T(TET) S U AT
. TUE 9T Fese (AT WA 1,2,3,4,16) U TUF 4T
Ar3E 1,2,3,4, 16 (FF FA17) (27353) TrehiaT THTer
FHTL T (20% IT AU o TTIET) A1 U 7T AT,
TUH U A3 (ATSE FAX 1,2,3,4,16) U TUH UT
rarse 1,2,3,4, 16 (FE FAI1Y) (27353) TI%?TW
TATOT =F HIST (10% T ALUA o TH9LT) ST U AT
T, TUH UL 31132 (ATSE FAT 1,2,3,4,16) U TUH U
FAT3e 1,2,3,4, 16 (FF FA1X) (27393) BT amea
T} (ST T.-S-18 (TUH U A19T 9T AT 54 T3S
FAT) (273074) AT FATAST BTHIT (SATH T S-7,
Y-8 U Sft-9) (TuH U 19T ofT AT, 7,8,9 (ATST
FATT) (273116) FTISIT STATASIT STHIT (TT AT, sl T
Sf-1 U Sft-2) (TUe 9% 9197 1 U 2 918 FA17)
(273417 fasrgATE STRfteTer TS (ot 971, st® U-
SfY-3 (TUH YT 19 91T AT, 3 ATSE FA1¥)(27358)
EUISIEEREEREIEREIRICNCIE IR E Rl RN ()
qT. 5 TTST FATX TUH YT q1977)(27359) Tfraras
TS STt (91t Y. seAis U- Sfr-6 (21T A, 6
TTST FelTT TUF I S7977)(27360) BTAT AT T
(eTtT AT, AT T SAT-17 (ATT AT, 53 YTIT T TUH U2
T9T)(2736 1) BTAT AT TTHT (911 AT, TSH-16 (a0fT
1. 52 TTIT FAR TUH U7 377917)(27362) Fasragae
TfETer STafa (91T A St T Sf-4 o7 A7, 4 15T
FAT TUH UT F1917)(27363) Faree faefiosrs
STEETe (9119 AT AT, sl T ST-10 TS FA1)(28122)
A TATa RATTATS STEare (79 AT, 12 T3S
FAIY)(28124) FHAaTa RATTATE S|aTe (erid AT, -
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AT T TOT9H ; STETETIOT 13

11 TTST TFAT7)(28126) TAAFHATL THATAATS FT[HE
(eTtT AT, AT S1-ST-1 (TUH YT AT 7T 4T, 13 ATST
FATL) T ST a1 S(1-18 (TUH UT ST 97T AT 48
TST FAIY)(282°TT) FLATHTT HEGATS T (5T ST
9TTT AT, UE-18)(28266) ATALHTT HexHTS AT (SA1F
ot ot AT, -9 ATIT FAT)(28267) FTEET THAFAT
s aTe (Fi®-U% oy AT, Sf-18 (ITSE
TTI7)(28268) SRIATIE SATg TTHTE (=1 a7 orfT .
Sft-5 ATST FA17)(28269) TTHTE g=T forer srafig
(z=1e oY= orfa AT, $11-06)(28270) wEsht FHrursht a1
(341 T U-3 U U%-4) (TUH 4T AT 91T AT, 3 U 4
T FAT)(28370) Fraegstt SES SR (S 1F T
-3 U U%-4) (TUF 4T A1 909 1. 3 UT 4 FF
FATY)(28370) e THAFHTT Teet (AT 7. S-18
AT SIT)(28880) AT THRAFHTL T (SATF aT
9Tt AT, S1-7)(28881) FHTA FITATE T (5ATH T &IfT
. 10 IS FAT)(28960)

69

4506

R e/
Forr ey

0.0937

ST Sttt arerarst (faer &)

70

4510

0.0488

T FET AequraTE(119727) Ueet FHAAATS
ALATATE (119727) T FAAFHTT AEHITATS

71

4511

0.0729

T ATAFHTE STHATITE (25960) IAFHTE FTHIMATE
ATAAY (25960) FE0Te FEASTIHHTT T, Eree
TR T (217 A1, 05 ATST FA17)(26696) Hare=
FOISIT ST (ATFT 1. U§-8 UT 9 ITST FA17)(27701)
ST ATTETT ATAHTST (9117 AT, U-6 U2 7 TTse
FAY)(27702) ATIAATS FATTATT HIST (7T AT, M-
14 TTST FA17)(27703) AT TZadqstT STRIT (17T AT,
1 ATST FAIX)(27925) TTATST ST STHIT (77T 4T,
STT-4/T TS FATT)(27968) ATTSIT INTAST STHIT (ATT
7. ST1-15 TS W) (2807 THY) =gSiT TSI STHRIT
(e AT, S1-16 )(280716) TSI ATAHTST A g
(a7t AT U 1,2,3)(28119) TSt TLaaSt STHIT (AT
AT, 1 (TTSE FA12)(28120) AT Framsft sTh1T (91t
1. U 4,4-T U2 5 )(28121) TEATES(T IS ST
(ot 7. Sf1-18)(28127T) TRATSIT FATST STRIT (11T AT,
SfT-3 UTST FA17)(28172) =TT STATST STHIT (TTSE
FATL 91T 1.511-3)(28181) HZAFHTT TATSH STHIL(TTT
FT.51-20 UTST FA1Y)(28183) TSt FATeTSit
STHIT(ATT FT.571-20 ATSE FA17)(28183) HS(T Faldsil
STRIT(9TTT AT.51-19

72

4643

0.0625

Feeft TaTal ATge@rd 215 asiivaT A eaedrard
TSAUH AT (0-61-96)(29448) TT THAFHTT
FAATEATeT ATCATH HITATS

73

4647

0.0142

T AfTatad st AT5(14642) e faqagar

ARAAT(14642) Tt HRATATE ATS(TETE(
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74

4665

IERREEI

0.1834

Feeft STASTaT ASTFE @ EUH I AT SA0F

RIS AT T (4665.001)

75

4672

fa &t

0.0444

T TH TRTIATE TOTATE LS TS
(16407)(25040) TR FATST GSATSIT STHATST (77T T
8)(18677)(25040) ST <IATASH FATSIT ISITSIT (ITST
AT 911 AT.-9)(18678)(25040) BTHT FFITAT FeATSIT
STTST (ITST FAT 11T A1.7)(18679)(25040) ZTHIT
ATAISi TSIt AEATSIT (TS AL aTT
T1.3)(18680)(25040) STHIT TTadS(T TTATST (TTH
CATSIT ATST FeATT AT AT, 1 3T 6 FE FeATE 24 faer
ThTE TT221)(188171)(25040) FTTHET ATTAATS
TAGTIH AT (ITST FATT T AT .-
6)(19041)(25040) S Terdt TATTATE TTHSIIATS FITTATS
(4T ATE TS FATL 91T AT.-10)(19490)(25040)
ST AAMEHTT AT TS (ST FAL 91T 4T,
01)(20432)(25040) ST SIeTerF 0T AT TATE (TS
TFATT 91T AT, 02)(20433)(25040) ot srfdaga
THAAT (9119 Y.~ 7 2730 12 Ty =618 T, = a1e
AT 3 e FAIL 248, 2Iee UL, U, 135-00-
00)(21249)(25040) T THRTAFHTE Brofrawsire (i
AT.- 7 A 12) Ao ThET U wE T a3 faey
THTE Tl Sled UL U, 135-00-
00)(21249)(25040) TSTI{a ATALTT ATASTATE (97T
AT.- 7 T 12 Ao TRET SUE S T 3 e
THTS TT2at 2led UHF.UH. 135-00-
00)(21249)(25040) EFEATE TEIWATS AHAT (ITIT
FATT GTE 91T AT.-2)(23051)(25040) et
HETHEHTE TEIHATS (ATST FeATE TS o1 AT
1)(23060)(25040) T2 fAZESTFATE THIATE (ATSE
FATT T 91T AT.-11)(23907)(25040) STHIT TTATeTSit
IRTST (AT AT Tr9i orfT A1.10)(23908)(25040)
STRIT ITATAST STRTSIT (ATST FAIE qTE ATT AT, 11)
(24385)(25040) TSI TATHATE HegHTS (YT FAX
9Tt AT 4)(28674) TS TSI ZTHIT (UTIT FATX
91T AI1.-5)(4672.001)

76

4677

0/ Tre/

0.0358

et T sraer FATE (e aedt)

77

l4679

0.0139

[Ft rfar e T

78

4680

0.0827

oo fRAT FSRTer FAT(27036) T fSreer T/
LEEEEIE

79

4697

0.0131

FEHATT THIT TTEATIANT (1) 9T FGAT FoA7TeATr (0),
T (2) 9Tg FRAeTEHTT T

80

4939

0.0105

FEHTT SHIT TTEALAT (1) AT qZeATA FrrzmTeATe (0),
qTEAH (2) 9T R FaeT

81

4949

0.115

T TETAT TR AT (THET)(26058) Tt
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AT T TOT9H ; STETETIOT 15

TTEATHT TSR EATY(26058) T ATLHATHTT
- i

82

4950

0.1043

T AT TolrR L HTL(S(MTe7)(26058) Tt
TITRAFHTY =LA (26058) Teo ATLHATHTT
T i

83

4951

0.0327

AT FHALT FHTL TTATA(13418) AT MGA THIT
TETATA(13418) AT ATTAT FHTT T[TATA(13418)
I A, o faeTag arew S e w%(24315)
AT FHATST TH 9%(24315) AT TIL T THLY
F5(24315) AT AT THT =5

84

4952

0.0626

T 9TRT THTE STS(iae 2T(10819) aTa sqaiT 97T
TETE(16328) 2T ATFAT 97 TaT=(16328) =Ta fAfarer
9T T (4952.001)

85

4955

0.1674

86

|Is027

0.0278|[5T1 Fr=arst FTSA (14584) FTIT TrTSA FaShr

l87

15030

0.003|[Tere Fifasht Frersft

|88

5336

0.0025[wartiiz arerdis Wi

89

5337

0.0082

oo SETETITATS THererTer(13829) Teet Seahreld ATEUH
SATRTITATS U AT2H(24606) T Tt

SRTETTHATS (24606) T HATT TSI 37 (26323)

T HTAAd e o R (26323) Tear ffRega
TR (26323) Tt STH[Tee Lo i (26323) 7ot
AT MAHFHT(26323) TS IHIT TAHFHATT

l9o

|ls623

0.0021

|Wr€rqs‘crﬂﬁ?<

91

5937

0.0107

T HELGIAATE HIHTATA(6563) TS T=TEHATS
HIHTAT (6563) T FHA@ATE HIHTAT(6563) T
qEferRTa, o fareraT S qeaware qraTaTer(14246)
T FAAIEATE qAeaeaTer(14246) T STAATET
TeavATA(14246) oo TReMTATE Feavara (5937.002)

92

6208

0.064

TSATITT T e FOATe (1746) TSI F9TTATE
ATOTATe (1746) TSTIT STETerATS Aot

93

6244

El

0.0454

ST AL q@TS1(2367T2) ST Harae
TETST1(2367T2) ST e q@msii(236412) T
AT F@TST1(236712) STHIT FATaT TSt

94

6245

0.0164

el THITATE ALAAATE (17519) Tt Trorare
TUAATE (17519) Toel GASIATE ALHATS (17519)
e ZHTAT AUTHATS (17519) Taet EfRvras, o et
AUF STRT995 (23679) T ZHTA, I AT ATH
TS (23917) T HAF TATTATE (23917) et
fRaT TS (23917) TEe FEATA, I ATEH SUE
THTATE (23917) T THA THAATE (24760) T
FTorATS TASHATE (24760) T AETATST FTAATATE
(24760) T HATIT TASTATE (24760) T HTT
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THITVTE(28134) T ToeTd | THIATS

95

6249

T

0.0487

el THITWTE ALEATE (17519) Teet Teorsrs
TUTHAATS (17519) T2 A ISTS AUTHATS (17519)
Il ZETIT AUAHATE (17519) w2 Sfewra, o frear
AT SET9=E (23679) T ZATI, T AT ATH
THOTATE (23917) TS THF TAIIATE (23917) T2
SToRaT TETOTATE (23917) I FEATS, o ATTH UF
THITATE (23917) Tl SHA THAATE (24760) Tt
FrAITATE SIS TATE (24760) TET AHTATAT TAATATS
(24760) T HATAT FASTATE (24760) T T
THITNTE(28134) T ToeTd | THITATS

96

6250

0.0493

TTEIT HEALHTE TATIITS HIHSTATE qieaT Taraers
HTASTATE FISTATE T 7gLaT AgagaTT

97

6251

0.0291

T THIGATS ATLATA(9847) TeoT THLATE
FTLATA(9847) T THIMATE ATLATA (6251.002)

98

6252

0.0116

T ATAIHAT FHeAaT (13002)(21068) T HaTa
FfeaTe (17623)(21068) aforar uerh sfaaars
(17623)(21068) afera e srefdawre
(17623)(21068) STHITATE TATRHATE ATHT (UTST FAX
A fOTareT TS orf T &1-1)(23134) STHIT TSIt ATAHTST
(a1t AT, T-1)(23199) ATAST AT AAqFASN N (FEE
AT 9T AT, T-1, T-10)(23304) STHET qLaedsit qeoit
(FEE FATT ot AT, oY, fi-1 Erar fi-4)(24204) grorarE
TECATS SHTE (AT9 AT, 1= 6 AT T °TE (24207)
SETS STAALHATE ATLATS (FEE FATL qTE o AT, &1-5
f1-6 Tz =1-7) (25975) TATE WEAFHTT HaTATS (Fee
AT TS orfee AT, -8, ft-9 U A-10) (25975) =feraT
T AL(HSATE (TS FATE 91T AT, T-1 &Y U-5)
(26333) feraT T SfaawTs (Fee FAIL AT A1, T-6
13 W-10) (26372) FLATSIT AT STRIT (9117 AT,
Sf1-8) (27868) BTHIT AUIST AZaTSAT (91T AT, -4
(1Y) TTSE FATT 9117 TUH YT (&3 A1.7)(28003)
Heesi! aAadsit 2112 (S.A1.51-9 UTIT FeA TR U,
18-56 -06) (6252.001)

99

6274

0.0388

ST HETATE FATAE(20636) TEA AATHTEA
TUEHTE (UTST FAL 9019 7. 16)(20768) T2
TUREHTT TAAT (ATSE FAIL 019 1. 01)(20768)
TATAT STt TIEAiorT HH qrea< A7 (1) Fet
HTETATE AATATS (21T AT, 1 ZT300 16 3 I Fahe FAT
oo BRTE TT221)(22437) (2) Sadl griesgAT FrETare
(et AT, 1 Y3 16 A Fohe T 3oy whre
TT221)(22437) (3) ATery stfrasgaTe sfrarars (erf 4.
1 &S 16 AT I T FAT T ShTE T722T)(22437)
TATAT STt TIEATiorT 1 qrea< |7 (1) Fet
ArETaTe FATATS (9t T AT, 1 A 16 T T TE

TA17)(22438) (2) e griEwgHTT frErars (orf T AT




[T 1l—=ve 3(ii)]

AT T TOT9H ; STETETIOT 17

1 &3 16 3T o FEE FA17)(22438) (3) Arey
srfaragATe frarare (erfT 4. 1 £ 16 T I w
FATT)(22438) ATATSHT TSI STHRIT (97T AT, 14 3= o
el TATSIT AIATIOrAT H9I)(22920) 3THIT ATIALHTL
TSI (AT AT, 19 U 28 3 o Taa TATSIT AIAaTierat
EFITT)(22923) ATAST STLrAASIT SITST (7T AT, 17 Eraar
30 T o FEE FAY)(23048) TTATA AT HAATA
(4T 50) (STt .
17,18,19,20,21,22,23,24,25,26,27,28,29,30)(23298)
AT MAFFATE THAATE (T2 TATSAT JTSS FATE qTE
9Tt Y. 13,22)(23299) 311 el agH T SISt (e
TATSIT AT FATL TTE 17T AT, 25)(23300) TSI I
o frer f8r (ITST welie aTe onfw AT, 04)(23736)
STRTT AT ST (97T AT, 33,35,36,37 UTSE FAIC
TTE)(24336) STHIT TS asT FHTST (97T AT.
33,35,36,37 UTST FATT AT (24336) aT+T =g
SETSIT (TS FATT EaFLTT 1T AT, 17)(24818) I+t
AIATHE TSI (UTST FATE HFMT o7 AT.-18)(24819)
AT TAFLATT STAATATE (T TATSAT TTIE FATT
TFITT 91T AT, 20)(24928) FTHIT ATATSHT TATSHT (ST
FATL AAT) (91T AT.-30 (F1T7)(25649) FTHIT ATATSHT
TATSIT (ITST FAL FAFAT 91T AT.-29)(25797) HTS
STASTHHTY ATLATE (FES FATE HFA 91T AT
20,21,22,23,28,29 U= 30)(25974) TATE HZATHTT
HETATE (FEE FAIL TS 91T A7.-17,18,19,24,25,26 U=
27)(25974) ATETH Wegst TTHTST (ITST FATC 7T AT
05)(27032) HTS{T TSI TR (97T 1. 31 U2 32
TS FAIL) (2727 1) AT THAFATT TGISATE (ATST
FAIT TS 91T A1, 07)(274271) SEaeT TRt s1eh1e
(=T TATSIT UTSE FATE ITE a7T A7.-06)(2763T) STHia+
TIRSIT STRIT (Ted TATSIT ATST FAIE qTE T A7
15)(27636) 3T=aTH 3Tt ZaTATE AT (17T AT.
26)(27772) =Tt MfAswgAT TS (free TS
TS FATL 90T A1, 21)(27772) AT THAFATT
TUZTESATS (e TATST ATSES FAT 47T AT, 08)(27907)
T HiAATa EFwAATS (ATSS FAML 00T 1.
02)(2819tY) et werurae Fwgars (ITse T of T
AT, 02)(28191T) Tae ATHAATE FAFTATE (ATIT FAIX
9Tt T, 02)(28197T) SRTater ffer &g =T (ITSe
FATL 91T AT, 03)(28191T) HITST [SATTSIT BTHIT (ATE
AT T TATSIT e FATL AT AT~ 30 Erair
36)(28606) STHIT HIATT AIATSHT (217 AT, 27 AT
FAT)(28816) TIETAT FHAATH TT=TA (AT 50 TTHE)
(eTtTr 4T.-
17,18,19,20,21,22,23,24,25,26,27,28,29,30)(29177)
LTS AT T=T (I 50 TTH) (i T 7.

17,18,19,20,21,22,23,24,25,26,27,28,29,30)(29177)
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TTHITATE AHTATA TTATA (AT 50 TTHE) (91T AT, 7.
17,18,19,20,21,22,23,24,25,26,27,28,29,30)(29177)
ST AHTATA T (50% QIT) (21t T AT
17,18,19,20,21,22,23,24,25,26,27,28,29,30)(29177)

100 ({6275 RELl T 0.0209|| ATt AITFHTT IS TATE

101 ||6276 Eil Fir 0.028|[w=et faaTa, fareaT o Fararer (19485) qet
FIIAST FAATAT (19485) T TTIAST FeAATATH
(19485) Tt ZIXTAT FAATATA (19485) T TTL9ATH
FAITATT (19485)

102 |6278 IBEL [ERECL 0.0329|[7Tae ST=fta H57TATE 60% TTEAT (22842) HIfH=
THHATE ¥ HEFAIATS 30% TTeA (22842) foratear
HIZTHE T STHTAATE 05% TTEAT (22842) T AT
HIZHE asiTATE 05% TTeAT (22842)

103 ||6279 [EEIl e 0.0317|[7ee FeeaTs Fq=rH (21308)

104 [l6280 At B | 0.0347|we oS waet

105 ||6287 BEL O 0.04||TeT TAH@NTE TS T5(15398) TS SRTAATE
TASTATE(15398)

106 ||6288 GELl IEGRCEII 0.018|[Tee gag@ATE AAS AT (21043) T STETAATS
TASTATE (21043) T FhelT STHAATA (AT T
2/1,3/1)(22221) AT FIATATE FALTATS (WA
A7.1/7)(22480) =TT SA9TATE TIATATE (=TT
T.1/7)(22480)

107 (/6299 IBEl Fir 0.132|[WITHT HIFATAT SEFATSAATS (AT 25 TTHE)(24199)
I TSTATE FA(ITATE (9797 25 TTHE)(24199) Tiae
TFATATE ASLATS (AT 25 TTHE)(24199) oot
SRTRTTATS, ST, (T 25 U282)(24199)

108 (/6300 GEL T 0.0167|[3ThIT =rgte Aeqrs(21821) BT HIATST
TEHITSHT(21821) STHRIT TEATERE ALHUTSH

109 |/6301 IBELl F 0.2138||T=9T TTSISHT TTSTYa AT ST=0T 5T

110 [l6444 =t o= || 02272t weErw ()

111 [l6a4s e |a= | 00989t wrEr ()

112 [l6449 et fe || 0.0881|f v ()

113 ||6460 e ([F 0.1095||=f T<=hTZ (AT)

114 ||6466 [GEL Fio 0.0517 |[ATTH Hherelt ZFATETATE ((AI7-25 Tfqerd)(23846)
HITRT TTSITATE FefieaTs ((Srae-25 Tiaerd)(23846)
IR SThaTaTE A IvaTs (A97-25 Tierd)(23846)
T STTITTE ATASI TS (97T FY)

115 (/6473 ey || 0.1243|[=ft Tw=hTe

116 |6475 et o | 0,004+t e

117 ||6479 ey || 0.0204|[=fT F7=hTT (WT)

118 ||6486 Ry || 0.1896||=ft TZ=hT¥ (WT)
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119 ||6596 aETr [T/ 0.1177||f 7712
Fferar

120 ||6601 T ([ 0.068||#fT a7

121 ||6605 arTr |[F Ty 0.0505|[=ft FTTT (TTHTLT Fe1eT) (6605.001)
IEEREEI
LRI 6.3813

[FT. . GI/P/\V/14/09/2022/3D]

o e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17th September, 2025

S.0. 4208(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4076(E) Dated:19/09/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for construction of Toll Plaza Maintenance, management and operation
of NH-168G in the stretch of land from Km. 34.30 to Km. 62.60 in the district of MAHESANA in the state of
GUJARAT

And whereas the substance of the said notification has been published in "Sandesh™ and "The Indian
Express" on dated 05/10/2024 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-168G in the stretch of
land from Km. 34.30 to Km. 62.60 in the district of MAHESANA in the state of GUJARAT

|state: GUIARAT ||District: MAHESANA

Sl Survey/Plot Type of Nature of Areal Name of Land Owner/Interested Person
No. Number Land Land (in Hectares)

Lol 2 | s || 4 || 5 | 6

|Ta|uk: Kheralu

|Vi||age: Rasulpur

1 132 Private Agriculture 0.0715|[Momin(Nagalpara) Sugraben Rahimbhai

Momin(Nagalpara) Abedaben Rahimbhai
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Momin(Nagalpara) Rugaiyaben Rahimbhai
Momin(Nagalpara) Manjurali Rahimbhai Momin
Abedaben Manjurali Nagalpara Momin Kasam
Abbas Manjurali Nagalpara Momin Merajfatma
Manjurali Nagalpara Momin MehdiAli Manjur Ali
Nagalpara

|l133

“Private

|Agricu|ture

0.0417

[Momin Habibbhai Nurabhai

134

Private

Agriculture

0.0518

Momin Ismailbhai Nurmohammadbhai Nashirbhai
Momin Masumali Nurmohammadbhai Nashirbhai

135

Private

Agriculture

0.0018

Momin Ismailbhai Nurmohammadbhai Nashirbhai
Momin Masumali Nurmohammadbhai Nashirbhai

184

Private

Agriculture

0.1835

ShabbirAli Rahimbhai Momin Ibrahimbhai
Rahimbhai Momin

185

Private

Agriculture

0.007

Momin ShabbirAli Rahimbhai Momin Ibrahimbhai
Rahimbhai

|l189

|Private

|Agricu|ture

0.0814

|Momin Sadigbhai Nashirbhai Sulemanbhai

190

Private

Agriculture

0.0305

Mumman Mariamben Nurmadbhai Mumman
Muhammadali Nurmadbhai Mumman Roshanali
Nurmadbhai Mumman Manjurali Nurmadbhai
Mumman Kasambhai Alimadbhai Mumman
Abbasbhai Alimadbhai Mumman Zainabben
Alimadbhai Mumman Sadigali Alimadbhai
Mumman Hussainabben Alimadbhai Mumman
Shabbirbhai Alimadbhai Roshanbas
Mohammedbhai Momin Nazarali Mohammedbhai
Momin Abedaben Mohammedbhai Momin

|l192

|Private

|Agricu|ture

0.0792

[Momin Haiderali Vazirbhai

10

195

Private

Agriculture

0.0851

Momin Sadigbhai Alimadbhai Momin Abedaben
Sadigbhai Momin Jafarali Sadigbhai Momin
Kanijjohra Sadigbhai Momin Abidali Sadigbhai

11

196

Private

Non
Agriculture

0.0834

Momin Roshan Ali Rahimbhai Momin Akbarbhai
Salembhai) Momin Shan Ali Ismailbhai Momin
Abbasbhai Alimadbhai Mansiya AkhlagAhmed
Ibrahimbhai (Total construction sq.m.-342.90)
Momin EhsanAli Ibrahimbhai (Total construction
5g.m.-342.90) Momin Manjurhussain Habibbhai
(Total construction area sg.m.-342.90) Momin
Khadimhussain Manjurhussain (Total construction
area sq.m.-342.90)

ll197

“Private

|Agricu|ture

0.0859

|Thakor PravinSingh Becharji

13

198

Private

Non
Agriculture

0.085

Chaudhary Narayanbhai Dahyabhai (1138) Meda
Ismailbhai Ibrahimbhai (New NA S.No.-198,Ju
S.No.-57/Pail/Pai2 Plot No.-36 to 42 Construction
Area-183.40.70 Open Land for Commercial
Purposes)(1246) Sheikh Mohammad Irfan Faiz
Mohammad Gul Mohammad, (New NA S.No.-
198,Ju S.No.-57/Pail/Pai2,Plot No.-25,Chomi-
18.30.00,H.Ar.-0.00.18,For Small Center)(1361)
Memon Riyaz Safibhai Karimbahi (Only ground
floor part shop -8 Total sq.m.-27.45.00 Total
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ha.are-0.00.27) (136p) Lawaria Sanjaykumar
Jesangbhai Chunilal (Only ground floor part shop
no-23 total sq.m-18.30.00 total ha-are-
0.00.18)(1386) Agladia Masumali Rasulbhai Nur
Muhammadbhai (only ground floor part shop no-13
total sq.m-18.30.00 total area-0.00.18)(1387)
Agladia Gulambhai Nurmadbhai (only ground floor
part shop no-13 total sq.m-18.30.00 total area-
0.00.18)(1387) Agladia Rahimbhai Nurmadbhai
(only ground floor part shop no-13 total sq.m-
18.30.00 total area-0.00.18)(1387) Agladia
Muhammadbhai Alimadbhai (only ground floor
part shop no-13 total sq.m.-18.30.00 total area-
0.00.18)(1387) Agalodiya Abedali Rasulbhai Nur
Muhammad (only ground floor part shop no-14
kul.l.sq.m-18.30.00 kul.ha.are-0.00.18)(1388)
Mansiya Abdulbhai Sulemanbhai Dosanbhai (only
ground floor part shop no-39 kul.l. sq.m.-24.33.90
ha.ar-0.00.24)(1389) Parmar Kantilal Narsinhbhai
Dhanabhai (only ground floor part shop no-36
kul.la.sq.m-28.95.00 ha.ar-0.00.29)1390(1398)
Parmar Babubhai Mulabhai Valabhai (only ground
floor part shop no-36 kul.la.ch.m-28.95.00 ha.ar-
0.00.29)1390(1398) Sheikh Mahoram Khan
Gulabhai Chelabhai (only ground floor part shop
no. 19 and 20 both together sq.m.-41.35.80 total
hectare-0.00.42) (1398) Memon Muhammad Arif
Fakir Muhammad (Only ground floor part shop no-
18 total sq.m-18.30.00 total hectare-0.00.18)(1399)
Qazi Muhammad Sadiq Dilawar Hussain (Ground
floor only shop no. 18 total sg.m.-18.30.00 total
ha.-0.00.18)(1399) Momin Nadir Ali Sulemanbhai
Jamalbhai (only ground floor part shop no-42 total
ha.ar-0.00.24) (140p) Mansuri Javedbhai Babubhai
Lalabhai (Only ground floor part shop no-38 total
50.m-28.95.00 total hectare-0.00.29)(1406)
Mansuri Imranbhai Ghulamnabi Lalabhai (Only the
ground floor part of the shop no.-37 total sq.m.-
28.95.00 total hectare-0.00.29)(1407) Nagalpara
Shabbir Ali Sher Ali Habibbhai (Only ground floor
part shop no-41 total sq.m-24.33.90 total hectare-
0.00.24)(1408) Burnt Qamar Ali Sharifbhai
Nashirbhai (Only the basement part of shop no.-1
total sq.m.-26.71.80 total hectare-0.00.27)(1419)
Waghmar Ehsanali Roshanali Sarifbhai (Only
ground floor part shop no-4 total sq.m-27.45.00
total hectare-0.00.27)(1420) Poladi Munirkhan
Sorabkhan Sikandarkhan (Jaffri Park only
basement part shop no-17 total sq.m-18.30.00 total
hectare-0.00.18)(1438) Momin Sadam Hussain
Anwarbhai (New N.A.S.No.198
Ju.S.No.57/Pail/Pai2 Plot No.1 to 5 Building
Sq.m-135.05.04 Open land for commercial
purpose)(1444) Malekpura Ghulam Haider
Kamalbhai (Jaffri Park only ground floor part shop
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no-15 total sq.m-18.30.00 total hectare-
0.00.18)(14P2) Bhorania Abidhusain Mirzadali
Rahimbhai (Jaffri Park only ground floor part shop
no- 5/1 total sq.m-27.45.00)(1462) Junakiya
Muhammad Talha Habibbhai (Jaffri Park only
ground floor part shop no-6 total.ha.ar-0-00-27)
(147P) Junakiya Muhammad Amin Abdulbhai
(Jaffri Park only ground floor part shop no-6
total.ha.ar-0-00-27)(147P) Burnt Asadali Sherali
Sharifbhai (70 percent share in the property) (First
floor shop no-6,7,8,9,10 total sq.m.-137-25-
00)(1495) Patel Apurvakumar Bhanuprasad
Kantilal (20 percent share in the property) (First
floor shop no-6,7,8,9,10 total sq.m.-137-25-
00)(1495) Burnt Alirjak Gulambhai Nasirbhai
(10% share in the property) (First floor shop no.
6,7,8,9,10 total sg.m. 137-25-00) (1495) Balya
Asadali Sherali Sharifbhai (70% share in the
property) (Plot no. 1 to 5 only first floor total
$0.m.-135-05-04)(1496) Patel Apurvakumar
Bhanuprasad Kantilal (20% share in the property)
(Plot no. 1 to 5 only first floor total sg.m.-135-05-
04)(1496) Burnt Alirjak Gulambhai Nasirbhai
(10% share in the property) (Plot no. 1 to 5 only
first floor total sg.m.-135-05-04)(1496) Champa
Zakir Hussain Mohammad Ali Jalalbhai (Plot No.
11 to 15 and Shops No. 26 to 30, H.A.R.-0-01-
83)(1498) Champa Manjurali Muhammadbhai
Jalalbhai (Open portion with sky rights above slab
Plot No.-16 to 25 Total sg.m. 192-51-24 He.Are -0-
01-93)(152P) Champa Shabbir Ali Muhammadbhai
Jalalbhai (Shops on the roof of the shop built on the
ground floor, Plot No. 11 to 15 and 26 to 30,
H.A.R.-0-01-83) (1498)(1543) Lotia Harunbhai
Rasulbhai Habibbhai (Ground floor part plot (shop)
no-2 Badhkam sg.m-26.71.80)(1543) Mansiya
Abid Hussain Masumbhai lIbrahimbhai (Only
ground floor shop Plot (Shop) No. — 12 Hectares —
0.00.18) (1PPP) Momin Sadam Hussain Anwarbhai
(Ground floor part plot (shop) no-1 and 3 to 4
building sq.m.-108.32.97)(1556) Mr. Hasan Abbas
Mohammad Ali Dawoodbhai (Momin) (Ground
Floor Plot (Shop) No. — 5 Hectares — 0.00.27)
(1556) Masi Shabbir Ali Mohammad Ali
Dawoodbhai (Momin) (Only Ground Floor Part
Plot (Shop) No. — 21 Hectare — 0.00.21) (157)
Gandhi Abbasbhai Savdibhai Sulemanbhai (only
ground floor part of shop plot (shop) no. — 11 ha.ar.
— 0.00.18) (1558) Dhanujiya Raisha Idrishbhai
(Only the ground floor part of the shop Plot (Shop)
No. — 16 Hectares — 0.00.18) (1559) Momin Siraj
Ahmed Shabbir Ali (1247) (Plot No.-
17,18,19,20,23,24,25 Construction No.-192.51.39)
(1573) Bhorania Manjur Ahmed Qamar Ali
Jamalbhai (Momin) (Only Ground Floor Part Plot
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(Shop) No. — 22 Hey Aarey - 0.00.21)(1573)
Bhorania Abbasali Hasanali Alimadbhai (only shop
of the basement part-10 total sq.m-27.45.00 total
ha-0.00.27)(1574) Pathan Munsabkhan Nazirkhan
Sharifkhan (Only ground floor part shop-09 Total
sg.m-27.45.00 Total ha-0.00.27) (1577) Qasam
Abbas Manzoor Ali Nagalpara (Ground Floor Shop
No. 7 Total Saleable Area of ??Land 27.45) (1636)
Qamar Ali Jamalbhai Momin (Ground Floor Shop
No. 24 Total -18.30 sq.m.)(1637) Babubhai
Joitaram Prajapati (Plot No.- 33 Total Hectare.
Aarey- 0.00.29)(1670) Vasantkumar Ramjibhai
Joitaram Prajapati (Only ground floor part of shop
Plot No. 27 Total Hectare - 0.00.18) (1673)
Chhanaji Radhuji Thakor (Only ground floor part
of shop for sale Plot No. 26 Total Hectare- 0.00.18)
(167P) Joshi Rasikalal Babulal Kalidas (Ground
floor shop only. No.-34 He.Ar-0-00-29)(1676)
Ramanbhai Shivrambhai Patel (Ground floor only
shop no. 35 total ha.ar.-0.00.29) (1677) Menda
Talib Ali Ibrahimbhai (Ground floor portion plot
no-13,14,15,)28,29 square meters-
.182.99.64)(1678) Saurabhsinh Pravinsinh Thakor
(Ground floor only, part of shop, no.- 30 ha.ar.-
0.00.18)(1678) Roshan Ali Rasulbhai Momin
(Only ground floor part of shop no.-32 HA.R -
0.00.29) (1700) Manjur Ali Rasulbhai Momin
(Bhorania) (Only ground floor part of shop no. 32
He.Are — 0.00.29) (1700) Muktar Ali Roshan Ali
Mukhi (Only ground floor part of shop no.-32
He.Are — 0.00.29) (1700) Roshan Ali Rasulbhai
Momin (Only ground floor part of shop no.- 31
ha.ar- 0.00.29) (1702) Ahmed Ali Roshan Ali
Mukhi (Only Ground Floor Part Shop No.- 31
He.Are- 0.00.29)(1702) Mehdi Ali Nur Ali
Mansiya (Only ground floor part of shop no.- 31
ha.ar- 0.00.29) (1702)

14 199 Private Agriculture 0.064||Momin Ghulam Ali Rasulbhai Momin (Urf)
Makanojiya HasanAli GhulamAli Momin (Urf)
Makanojiya AbbasAli GhulamAli

15 200 Private Agriculture 0.0289|[Momin Kasambahi Abrambhai Momin Akbarali
Ismailbhai Aglodia Kulsumben Rasulbhai Aglodia
Nazarmohammad Rasulbhai Aglodia Jayanbaben
Rasulbhai Aglodia Abidali Rasulbhai
Momin(Aglodia) Johraben Kasambahi
Momin(Aglodia) Mehndiali Kasambahi
Momin(Agladia) Javedali Kasambahi
Momin(Agladia) KanijaFatema Kasambahi

|16 ||205 ||Private ||Agricu|ture || 0.0642||Momin Abbasbhai Nurabhai Vazirbhai |

17 206 Private Agriculture 0.0476|[Momin GhulamAli Rasulbhai Momin (alias)
Makanojia HasanAli GhulamAli Momin (alias)
Makanojia AbbasAli GhulamAli

|18 ||248 ||Private ||Agricu|ture || 0.0637||Momin Ismailbhai Abhrambhai Momin Roshanali |
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Abhrambhai Momin Kasambhai Abhrambhai
Momin Bakarali Abhrambhai

19

249

Private

Agriculture

0.0016

Momin Kasambahi Abrambhai Momin Akbarali
Ismailbhai Aglodia Kulsumben Rasulbhai Aglodia
Nazarmohammad Rasulbhai Aglodia Jayanbaben
Rasulbhai Aglodia Abidali Rasulbhai
Momin(Aglodia) Johraben Kasambahi
Momin(Aglodia) Mehndiali Kasambahi
Momin(Agladia) Javedali Kasambahi
Momin(Agladia) KanijaFatema Kasambahi
(249.001)

20

250

Private

Agriculture

0.032

Momin Kasambahi Abrambhai Momin Akbarali
Ismailbhai Aglodia Kulsumben Rasulbhai Aglodia
Nazarmohammad Rasulbhai Aglodia Jayanbaben
Rasulbhai Aglodia Abidali Rasulbhai
Momin(Aglodia) Johraben Kasambahi
Momin(Aglodia) Mehndiali Kasambahi
Momin(Agladia) Javedali Kasambahi
Momin(Agladia) KanijaFatema Kasambahi

21

251

Private

Non
Agriculture

0.052

Nagalpara(Momin)Abbasbhai Sharifbhai
Nagalpara(Momin)GhulamHaider Sharifbhai
Nagalpara(Momin)HasanAli Sharifbhai (251.001)

22

254

Common

Agriculture/
Road/Non
Agriculture

0.1529

Momin Ismailbhai Abrambhai Momin RoshaAli
Abrambhai Momin Kasambhai Abrambhai Momin
BakarAli Abrambhai (Non Agriculture)

23

255

Private

Non
Agriculture

0.0952

For and on behalf of Hotel Way Wait Owner
Partners Patel Ismail Abhram Patel Roshanbhai
Abhram Patel Kasambah Abhram Patel Bakarbhai
Abhram

24

258 P

Private

Non
Agriculture

0.0516

Momin Roshan Ali Rahimbhai -25 percent share
Barot Bharat Kumar Dashrathlal -30 percent share
On behalf of Yam Building Material Firm Momin
Hasan Ali Shabbirbhai (Kabir Plaza only ground
floor part shop no-4 total sq.m-18.00) Shersiya
Abbasbhai Gulambhai (Ground floor shop no-38
sg.m-21-00) Patel Mohammed Hussain Rahimbhai
(Ground Floor Shop No. 17 and 18 both sg.m.-42-
00) Bhorania Abidbhai Rasulbhai (Ground Floor
Shop No. 17 and 18 both sq.m.-42-00) Gora Akbar
Hussain Ismailbhai (Only Ground Floor Shop No.-
5 Total sq.m.-18.00) Hussainaben Ismailbhai
Momin and others-5 (45 percent share) Saukatali
Ismailbhai Momin Rahmatben Ismailbhai Momin
Rugaiyaben Ismailbhai Momin Shanali Ismailbhai
Momin Viva City Mart L.L.P. “A” Partnership
Firm Rasulpur (Identification No.) AAQ — 9495
(PAN NO- AASFV 2627E) The present Managing
Partners of the firm are Momin Abidali Shabbirali,
Masi Manzoorali Qamarali, Zalar Abbasali
Hyderali, Mansia Mohsinali Qamarali (Shop No.
14-A and 14 and 15 and 16 and 17 and 18 and 19
and 20 and 21 and 22 and 23 on the first floor, total
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number of shops No. 11, total H.E.R.- 0.02.16)
“Viva City Mart L.L.P.” Partnership Firm Rasulpur
(Identification Number) AAQ 9495 (PAN NO-
AASFV 2627E) Present Managing Partners Momin
Abidali Shabbirali, Masi Manjurali Qamarali, Zalar
Abbasali Haiderali, Mansia Mohsinali Qamarali
Shop No- 14-A and 14 and 15 and 16 and 21 and
22 and 23 located on the first floor Total Shops No.
:- 7 Total Area Sq.m. :- 132.30 Total Hectare :-
0.01.32 Only the shops No. — 7 located on the
ground floor have been sold. Momin Nadir Ali
Habib Bhai 17% share in the property etc.-4 (Shop
No. 24,25,26,27,28,29,30,31,32 located on the first
floor, total shops No. 9, total area of ??hectare-
0.01-81) Mansiya Mohsin Ali Kammar Ali 17%
share in the property Momin Abid Ali Shabbir Ali
16% share in the property Jalar Abbas Ali Haider
Ali 50% share in the property Imtiaz Ali Yusufbhai
Patel (Shop No. — 32 Total sg.m. -27.60) Akbar Ali
Qamar Ali Momin (Shop No. — 32 Total sq.m. -
27.60) Bharatkumar Dashrathlal Barot (Part of First
Floor Shop No. — F-1 to F-13 Total Shop No. — 13
Total Sq.m. — 252.45)

25 259 Private Agriculture 0.058||Momin HasanAli Nurabhai Shakhinaben HasanAli
Momin AbbasAli HasanAli Momin RahmanAli
HasanAli Momin MosinAli HasanAli Momin
|26 ||317 “Private ||Agricu|ture || 0.0535||Momin Habibbhai Nurabhai
27 318 Private Agriculture 0.1084||Momin ImdadAli Rahimbhai Momin SadigAli
Rahimbhai Momin Kulsumben widow of
Rahimbhai Nashirbhai
s |[s20 |lPrivate ~ ||Agriculture || 0.0516{|Momin Ibrahimbhai Nashirbhai
29 321 Private Agriculture 0.0496||Momin(Nagalpara) Sugraben Rahimbhai
Momin(Nagalpara) Abedaben Rahimbhai
Momin(Nagalpara) Rugaiyaben Rahimbhai
Momin(Nagalpara) Manjurali Rahimbhai Momin
Abedaben Manjurali Nagalpara Momin
KasamAbbas Manjurali Nagalpara Momin
Merajfatma Manjurali Nagalpara Momin MehdiAli
ManjurAli Nagalpara
30 456 Common Agriculture/ 0.1512||Shri Sarkar
Road/Non
Agriculture
31 457 Common Agriculture/ 0.1548|[Shri Sarkar
Road/Non
Agriculture
|32 ||462 ||Government ||Agricu|ture || 0.1334||Shri Sarkar |
|33 ||463 ||Government ||Agricu|ture || 0.077||Shri Sarkar |
|34 ||473 ||Government ||R0ad || 0.0116||Shri Sarkar |
|35 ||474 ||Government ||R0ad || 0.008||Shri Sarkar |
|36 ||86 ||Private ||Agricu|ture || 0.0064||Momin Vazirbhai Sulemanbhai Momin Aminaben |
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Vazirbhai Momin Shabbirbhai Vazirbhai Momin
Akbarbhai Vazirbhai Momin Rajabbhai Vazirbhai

la7

“Private

|Agricu|ture ||

0.0025

|Momin AsgarAli Rasulbhai

38

Private

Agriculture

0.0034

Momin Sharifbhai Ghulambhai Momin Aminaben
Sharifbhai Momin Alirjak Sharifbhai Momin
Masumali Sharifbhai Momin Jafarali Sharifbhai

||Private

||Agricu|ture ||

0.0072

|Momin Ibrahimbhai Sulemanbhai

40

97

Private

Agriculture

0.0256

Ghulambhai Jetharabhai Momin TaherAli
Jetharabhai Momin

41

98

Private

Agriculture

0.0637

Momin Gulambhai Jethrabhai, Momin Taherali
Jethrabhai (Res.S.No.-98, He.Ar.-0-24-40, Size
Rs.-0.70) Momin Roshanali Karimadbhai, Momin
Shabbiraali Karimadbhai (Res.S.No.-98, He.Ar.-0-
32-88, Size Rs.-0.80)

Village: Sadikpur

42

128

Private

Non
Agriculture

0.0108

Abidali Gulabhusainbhai muman masi

43

130

Private

Agriculture

0.0116

Hareshkumar Chimanlal Limbachiya (75 percent
share in the property)(839) Hemantbhai Hirabhai
Chaudhary (25 percent share in the property)(839)

Village: Limbdi

44

54

Private

Agriculture

0.0138

Thakor Kannaji Masangji (1037) Thakor Kalaji
Motiji (1037) Thakor Kadvaji Motiji (1037)
Thakor Chandrabehn was the widow of Bhikhaji
Chelaji (1037). Thakor Lovejiji Bhikhaji Chelaji
(1037) Thakor Puriben Bhikhaji Chelaji (1037)
Madhuben Chenaji Thakor (1736) Vijayji Chenaji
Thakor (1736) Rekhaben Chenaji Thakor (1736)
Poonamben Chenaji Thakor (1736) Sovanji
Chenaji Thakor (1736)

45

67

Private

Agriculture

0.0153

Thakor Kannaji Masangji (1037) Thakor Kalaji
Motiji (1037) Thakor Kadvaji Motiji (1037)
Thakor Chandrabehn was the widow of Bhikhaji
Chelaji (1037). Thakor Lovejiji Bhikhaji Chelaji
(1037) Thakor Puriben Bhikhaji Chelaji (1037)
Madhuben Chenaji Thakor (1736) Vijayji Chenaji
Thakor (1736) Rekhaben Chenaji Thakor (1736)
Poonamben Chenaji Thakor (1736) Sovanji
Chenaji Thakor (1736)

|Ta|uk: Vadnagar

|Vi||age: Kesimpa

46

447

Private

Agriculture

0.0127

Momin Savdibhai Abrahambhai Vajirbhai
Ramsada (2535) Momin Kasambhai Abrahambhai
Vajirbhai Ramsada (2535) Momin Shabbirbhai
Abrahambhai Vajirbhai Ramsada (2535) Momin
Ismailbhai Abrahambhai Vajirbhai Ramsada
(2535) Momin Habibahsan Ghulambhai
Abrambhai Ramsada (2535)

|47

||472

||Private

||Agricu|ture ||

0.0047||Ismail Noura Shersian (183) Shersiya Aminaben
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was the widow of Rahimbhai Nurabhai (2654).
Shersiya Kulsumben was the widow of Nurali
Rahimbhai (2654). Shersiya Akbarali Rahimbhai
Nurabhai (2654) Shersiya Asif Ali Rahimbhai
Nurabhai (2654) Shersiya Mehmudhussain Nurali
Rahimbhai (2654) Shersiya Ahmedhussain Nurali
Rahimbhai (2654)

48 631 Private Agriculture 0.0024|[Farmaanali Sharifbhai Manasiya 50% ,
Lagdhirbhai Shaharbhai Rabari 50% (631.001)

49 647 Private Agriculture 0.0113|(Momin Abdulbhai Nurmadbhai (1620) Momin
Nurabhai Nurmadbhai (1620) Momin Hasambhai
Nurmadbhai (1620) Momin Rasulbhai Nurmadbhai
(1620)

50 648 Private Agriculture 0.0029|[Momin Abdulbhai Nurmadbhai (1620) Momin
Nurabhai Nurmadbhai (1620) Momin Hasambhai
Nurmadbhai (1620) Momin Rasulbhai Nurmadbhai
(1620)

|51 ||659 “Private ||Agricu|ture || 0.0179||Sherasiya Salembhai Nurabhai

|52 ||772 “Government ||Road || 0.0102||Shri Sarakar

|53 ||794 ||Government ||Road || 0.0643||Shri Sarkar

|Vi||age: Vadnagar (CT)

|54 ||4300 ||Private ||Agricu|ture || 0.0038||PateI Rameshbhai Ishwarlal
55 4301 Private Agriculture 0.0045||Patel Upendrabhai Bachubhai(13110) Patel
Mamtaben Upendrabhai
56 4319 Private Non- 0.1056||Qureshi Abrezabanu Ajbadin Khan (17836) On
Agriculture behalf of Surgeon Corporation Vadnagar (21586)

Pathan Nawab Khan Rahmat Khan (21586) Desai
Haresh Kumar Gobarbhai (21586) Thakkar Bipin
Chandra Natwarlal (21586) Partner for and on
behalf of Food Paradise Restaurant (21586) Dabu
Hyder Ali Ismailbhai (Ground Floor Shop No. 1 to
3 and 12 to 16) (21586) Dabu Muhammad Ali
Ismailbhai (Ground Floor Shop No. 1 to 3 and 12
to 16) (21586) Dabu Shabbir Ali Ismailbhai
(Ground Floor Shop No. 1 to 3 and 12 to 16)
(21586) Dabu Zafar Ali Hyder Ali (Ground Floor
Shop No. 1 to 3 and 12 to 16)(21586) Dabu Salman
Ali Walibhai (Ground Floor Shop No. 1 to 3 and 12
to 16)(21586) Dabu Hyder Ali Ismailbhai (Ground
Floor Shop No. 04 to 08)(21587) Dabu Muhammad
Ali Ismailbhai (Ground Floor Shop No. 04 to
08)(21587) Dabu Shabbir Ali Ismailbhai (Ground
Floor Shop No. 04 to 08)(21587) Dabu Zafar Ali
Hyder Ali (Ground Floor Shop No. 04 to
08)(21587) Dabu Salman Ali Walibhai (Ground
Floor Shop No. 04 to 08)(21587) Joshi Mayur
Babubhai[Ground Floor Shop No.- 10 (Block-
E)](21667) Joshi Babubhai Mohanbhai[Ground
Floor Shop No.- 10 (Block- E)](21667) Chavda
Mamtaben Deepaksinh(Block-D)(21958)
Chaudhary Ashaben Narayanbhai(Block -
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D)(21958) Nawabkhan Rehmatkhan Pathan(Block-
A)(21959) Desai Hareshkumar Gobarbhai(Block-
A)(21959) Thakkar Bipin Chandra
Natwarlal(Block-A)(21959) Nawabkhan
Rehmatkhan Pathan(Block-C)(21960) Desai
Hareshkumar Gobarbhai(Block-C)(21960) Thakkar
Bipin Chandra Natwarlal (Block-C)(21960) Nawab
Khan Rehmat Khan Pathan (Block-B)(21961)
Desai Haresh Kumar Gobarbhai (Block-B)(21961)
Thakkar Bipin Chandra Natwarlal (Block-
B)(21961) Thakor Sursinhji Nenaji (Ground Floor
Shop No.- G-10)(22744) Thakor Sursinhji Nenaji
(Ground Floor Shop No.-G-11)(22745) Chaudhary
Jashwantbhai Fuljibhai (Ground Floor Shop No.-G-
08)(22747) Dabu Hyder Ali Ismailbhai (Ground
Floor Shop No.-G-08)(22747) No.-G-11)(22748)
Dabu Muhammad Ali Ismailbhai (Ground Floor
Part Shop No.-G-11)(22748) Dabu Shabbir Ali
Ismailbhai (Ground Floor Part Shop No.-G-
11)(22748) Dabu Zafar Ali Haiderbhai (Ground
Floor Part Shop No.-G-11)(22748) Dabu Salman
Ali Walibhai (Ground Floor Part Shop No.-G-
11)(22748) Chaudhary Rahulbhai Bhagwanbhai
(Ground Floor Part Shop No.-G-13)(22749)
Bhavsar Gaurangbhai Arvindbhai (Ground Floor
Part Shop No.-G-13)(22749) Patel Chandreshbhai
Jagdishbhai (Ground floor portion of shop No.-G-
07)(22751) Patel Amitaben Narendrakumar
(Ground floor portion of shop No.-G-06)(22752)
Patel Jayeshkumar Narayanbhai (35-taka) Open
portion of first floor with sky rights (22755) Patel
Akshay Purshottambhai (30-percent) Open portion
of first floor with sky rights (22755) Patel Rajulben
Jayeshkumar (35-percent) Open portion of first
floor with sky rights (22755) Thakor Mahendraji
Dashrathji (Open terrace portion of shop No.- 4 to
10)(23065) Thakor Sureshji Lovejiji (Shop No.- 4
to 10 open terrace part)(2306P) Thakor Mukeshji
Manaji (Shop No.- 4 to 10 open terrace
part)(2306P) Chamdia Farheen Faizan Ahmed
(Ground floor part shop no.- G-2)(23260) Chamdia
Farheen Faizan Ahmed (Ground floor part shop
no.- G-1(one))(23306) Chaudhary Kamleshbhai
Mansangbhai (Ground floor part shop no.- G-
14)(23337) Thakkar Rakeshkumar Narsinhlal
(Ground floor part shop No. G-10, G-11, G-12, G-
13, G-14, G-15)(23773) Thakkar Rakesh Kumar
Narsingh Lal (Only first floor portion (open
terrace))(23774) Thakkar Bhavnaben Rakesh
Kumar (Shop No. - Block-A only first floor portion
with sky rights. Shop No. -1 to 3 and 11 to 13 of
Block-B only first floor portion with sky
rights(23781) Thakkar Rakesh Kumar Narsingh Lal
(Block C, open portion of second floor) portion
with sky rights(23966) Chaudhary Rahul Kumar
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Laljibhai (Plot No.- G-9)(24102) Mohsin Ali
Hasambhai Momin (Shop No. No. G-8)(2412P)
Thakkar Vatsal Rakeshkumar (Ground floor part
shop no.-G-09)(24187) Thakkar Rakeshkumar
Narsinhlal (Ground floor part shop no.-G-
9)(24188) Patel Bansighar Shantilal (G-3,G-4,G-
5,G-6,G-15,G-16,G-17,G-18)(24221) Desai
Mukeshkumar Ishwarlal (Shop no. 4 to 10, total
seven shops, only first floor part)(24228)
Bhagubhai Ramjibhai Chaughri (Shop no. G-
8)(242P9) Bhagubhai Ramjibhai Chaughri (Block
B Ground floor part shop no. G- 7)(24264) Desai
Hareshkumar Gobarbhai (Block C- Shop No. G-1
Ground Floor)(24265) Desai Hareshkumar
Gobarbhai (Block C- Shop No. G-2 Ground
Floor)(24267) Chavda Deepaksinh Prahladji
(Ground Floor Shop No. G-19)(24270) Chavda
Deepaksinh Prahladji (Block C Shop No. G-20
Ground Floor)(24271) Mohsin Ali Hasambhai
(Block C Shop No. G-7 Ground Floor)(24272)
Thakkar Rakeshkumar Narsinhlal (Shop No. 5 and
16 (Block A Ground Floor)(24421) Thakkar
Rakeshbhai Narsinhlal (Shop No. Block B- 1,2,3
(Ground Floor) (2P422) Thakkar Rakeshkumar
Narsinhlal (Ground Floor Part Shop No.- 03 and
04) (2P423) Thakkar Rakeshbhai Narsinhlal (Shop
No. Block B- G 11,12,13 (Ground Floor) (2P424)
Patel Jayshreeben Balmukund (Undivided 50%
Shareholder in Block D) (264P2) Vaibhav
Vishnubhai Patel (Ground Floor Part Shop No.-G-
12) (2669P) Chaughri Hiteshkumar Dahyabhai
(Block B Shop No. G-5 and G-9) (26818) Chaughri
Prakash Kumar Ranchhodbha

57 4324 Private Agriculture 0.0063|[Patel Upendrabhai Bachubhai Patel Mamtaben
Upendrabhai
58 4325 Common Agriculture/ 0.0087|[Raval Shaileshbhai LaxmanBhai (Non
Road/Non Agriculature)
Agriculture
59 4328 Private Agriculture 0.008|[Taraben Kannaji Thakor Ramilben Somaji
Thakor(4328.002)
|60 ||4329 ||Private ||Agricu|ture || 0.0026||Qureshi Abrezhabanu Ajbadin Khan (4329.003) |
61 4330 Private Non- 0.0536/|(On behalf of and on behalf of Shri Satsona Umiya
Agriculture Trust Ahmedabad President Shri Patel
Purshotamdas Shankardas General Secretary Shri
Patel Babulal Prabhudas
|62 ||4345 “Private ||Agricu|ture || 0.0049||Pate| Nareshbhai Natwarlal |
|63 ||4444 ”Private ||Agricu|ture || 0.0007||Pate| Mahesh Kumar Kashiram |
64 4445 Private Agriculture 0.0203||Ratnaji Gambhirji Thakor (25% share in the

property)(29880) Sahadeviji Virsangji Thakor (25%
share in the property)(29880) Bhawanji Virsangji
Thakor (25% share in the property)(29880)
Mangaji Gambhirji Thakor (25% share in the
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||property)

65

4446

Private

Agriculture

0.0535

Prajapati Govindbhai Revabhai Prajapati Leelaben
Revabhai Prajapati Rameshbhai Revabhai Prajapati
Lalit Amartalal(26831) Prajapati Hiteshkumar
Amartalal Sonalben Rameshbhai Prajapati Anjali
Rameshbhai Prajapati Jay Rameshbhai Prajapati

66

4503

Private

Agriculture

0.0247

Prajapati Kantibhai Lakhubhai (16227) Momin
Akbarali Nurabhai (16227) Prajapati Ashaben
Dashrathlal (25757) Prajapati Ashokkumar
Dashrathlal

67

4504

Private

Agriculture

0.0403

Prajapati Kantibhai Lakhubhai (16227) Momin
Akbarali Nurabhai (16227) Prajapati Ashaben
Dashrathlal (25757) Prajapati Ashokkumar
Dashrathlal

68

4505

Private

Non-
Agriculture

0.1744

Pathan Samir Khan Wazir Khan (17938) Shailesh
Kumar Lovejibhai Choughri (50% share in the
property) Block L Shop No. as per layout (Ground
Floor 1,2,3,4,16) and as per layout 1,2,3,4, 16 (First
Floor) (27353) Chandaben Nathubhai Soni (20%
share in the property) Block L Shop No. as per
layout (Ground Floor 1,2,3,4,16) and as per layout
1,2,3,4, 16 (First Floor) (27353) Rotkiben Prakash
Kumar Soni (20% share in the property) Block L
Shop No. as per layout (Ground Floor 1,2,3,4,16)
and as per layout 1,2,3,4, 16 (First Floor) (27353)
Rakesh Kumar Pravin Chandra Modi (10% share in
the property) Block L Shop No. as per layout
(Ground Floor 1,2,3,4,16) and as per layout 1,2,3,4,
16 (First Floor) (273P3) Chhaya Vasudev Rami
(Block A.-G-18 (As per brochure Shop No. 54
Ground Floor) (273P4) Shaileshji Dashrathji
Thakor (Block A G-7, G-8 and G-9) (As per
brochure Shop No. 7,8,9 (Ground Floor) (273P6)
Hapuji Jawanji Thakor (Shop No. Block A G-1 and
G-2) (As per brochure 1 and 2 Ground Floor)
(273P7) Vijaykumar Bhogilal Prajapati (Shop No.
Block A-G-3 (As per brochure Shop No. 3 Ground
Floor)(27358) Sangeetaben Vijaybhai Prajapati
(Shop No. Block A G-5 (Shop No. 5 Ground Floor
as per brochure)(27359) Sangeetaben Vijaybhai
Prajapati (Shop No. Block A- G-6 (Shop No. 6
Ground Floor as per brochure)(27360) Chhaya
Vasudev Rami (Shop No. Block A G-17 (Shop No.
53 Ground Floor as per brochure)(27361) Chhaya
Vasudev Rami (Shop No. AG-16 (Shop No. 52
Ground Floor as per brochure)(27362) Vijaykumar
Bhogilal Prajapati (Shop No. Block A G-4 Shop
No. 4 Ground Floor as per brochure)(27363)
Sunitaben Dilipbhai Jaiswal (Shop No. No. Block
A G-10 Ground Floor)(28122) Sunitaben Dilipbhai
Jaiswal (Shop No. 12 Ground Floor)(28124)
Sunitaben Dilipbhai Jaiswal (Shop No. G-11
Ground Floor)(28126) Iteshkumar Ramlalbhai
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Brahmabhatt (Shop No. Block B-G-1 (As per
brochure Shop No. 13 Ground Floor) and Block B
G-18 (As per brochure Shop No. 48 Ground
Floor)(282PP) Hareshkumar Mahendrabhai Patel
(Block G Shop No. F-18)(28266) Chetankumar
Mahendrabhai Rawal (Block B Shop No. G-9
Ground Floor)(28267) Chaughari Mukeshkumar
Virjibhai (Block-F Shop No. G-18 (Ground
Floor)(28268) Jagatsinh Dhansinh Parmar (Block B
Shop No. G-5 Ground Floor)(28269) Parmar
Prithvi Singh Jagatsinh (Block B- Shop No. G-
06)(28270) Eduji Vishaji Thakor (Block A F-3 and
F-4) (As per brochure Shop No. 3 and 4 First
Floor)(28370) Jitendraji Jayantiji Thakor (Block A
F-3 and F-4) (As per brochure Shop No. 3 and 4
First Floor)(28370) Gayatriben Rakeshkumar Patel
(Shop No. G-18 Block G)(28880) Gayatriben
Rakeshkumar Patel (Block B Shop No. G-
7)(28881) Kamal Kanubhai Patel (Block B Shop
No. 10 Ground Floor)(28960)

69

4506

Common

Agriculture/
Road/Non
Agriculture

0.0937

Thakor Ishwarji Valmaji (Non Agriculture)

70

4510

Private

Agriculture

0.0488

Patel Champaben Laxmanbhai(11P27) Patel
Kamleshbhai Laxmanbhai(11P27) Patel
Shaileshkumar Laxmanbhai

71

4511

Private

Non-
Agriculture

0.0729

Patel Alpeshkumar Jamnadas (25960) Utsavkumar
Jayeshbhai Bhavsar (25960) Arunaben Vijaykumar
Rana, Hiraben Vasudev Rana (Shop No. 05 Ground
Floor)(26696) Nitaben Kapoorji Thakor (Shop No.
F-8 and 9 Ground Floor)(27701) Chauhan Lovingji
Mankaji (Shop No. F-6 and 7 Ground
Floor)(27702) Vasudevbhai Dashrathlal Modi
(Shop No. G-14 Ground Floor)(27703) Jayendraji
Parbatji Thakor (Shop No. 1 Ground Floor)(27925)
Arvindji Joitaji Thakor (Shop No. G-4/A Ground
Floor)(27968) Natuji Gagalji Thakor (Shop No. G-
15 Ground Floor)(280PP) Chanduji Ratnaji Thakor
(Shop No. G-16 )(280P6) Lovingji Mankaji
Chauhan (Shop No. F 1,2,3)(28119) Jayendraji
Parbatji Thakor (Shop No. 1 (Ground
Floor)(28120) Bhalaji Shivaji Thakor (Shop No. F
4,4-A and 5 )(28121) Prahladji Punjaji Thakor
(Shop No. G-18)(2812P) Dahyaji Devaji Thakor
(Shop No. G-3 Ground Floor)(28172) Arunaben
Jayendraji Thakor (Ground Floor Shop No.G-
3)(28181) Maheshkumar Malaji Thakor(Shop
No.G-20 Ground Floor)(28183) Vijaykumar Lalaji
Thakor(Shop No.G-20 Ground Floor)(28183)
Chanduji Kuberji Thakor(Shop No.G-19

72

4643

Private

Agriculture

0.0625

Qureshi Tajbibi Shardulkhan Te Wazirkhan
Bismillakhan Pathans wife (0-61-96)(29448) Patel
Rakeshkumar Kanaiyalal alias Kanubhai
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73

4647

Private

Agriculture

0.0142

Patel Lalitaben Kanjibhai(14642) Patel
Dineshkumar Mafatlal(14642) Patel Virchandbhai
Bajidas(

74

4665

Private

Non-
Agriculture

0.1834

Qureshi Abrejabanu Ajbadin Khan is the wife of
Sarfaraz Nawaz Khan.(4665.001)

75

4672

Private

Non-
Agriculture

0.0444

Patel Om Prakashbhai Ganeshbhai Dhanjibhai
(16407)(25040) Thakor Phulaji Punjaji Jiwaji
(Shop No.-8)(18677)(25040) Thakor Diwanji
Phulaji Punjaji (Ground Floor Shop No.-
9)(18678)(25040) Thakor Champaben Phulaji
Punjaji (Ground Floor Shop No.7)(18679)(25040)
Thakor Bhathiji Tashaji Varwaji (Ground Floor
Shop N0.3)(18680)(25040) Thakor Parbatji Rawaji
(Om Plaza Ground Floor Shop No. 1 to 6 First
Floor Terrace with Sky Rights)(1881P)(25040)
Carpenter Bharatbhai Dalchharam Shankarlal
(Ground Floor Shop No.-6)(19041)(25040)
Chaudhary Pratapbhai Ramjibhai Kesharbhai (Part
of Ground Floor Shop No.-10)(19490)(25040)
Chaudhary Shaileshkumar Lovejibhai (Ground
Floor Shop No. 01)(20432)(25040) Chaudhary
Shaileshkumar Lovejibhai (Ground Floor Shop No.
02)(20433)(25040) Prajapati Amitkumar Ramanlal
(Shop No.- 7 to 12 with sky rights, open part of the
first floor terrace, total sq.m. 135-00-
00)(21249)(25040) Patel Akashkumar
Tribhovanbhai (Shop No.- 7 to 12) Open area of
22first floor terrace with sky rights total sg.m. 135-
00-00)(21249)(25040) Prajapati Bhaldeep Laljibhai
(Shop No.- 7 to 12 Open area of ??first floor
terrace with sky rights total sq.m. 135-00-
00)(21249)(25040) Muhammadbhai Rahimbhai
Shersiya (Ground floor portion shop no.-
2)(23051)(25040) Shersiya Muhammadbhai
Rahimbhai (Ground floor portion shop no.-
1)(23060)(25040) Patel Nikunjkumar Rameshbhai
(Ground floor portion shop no.-11)(23907)(25040)
Thakor Gopalji Shankarji (Ground floor portion
shop N0.10)(23908)(25040) Thakor Gopalji
Shankarji (Ground Floor Part Shop No. 11)
(24385)(25040) Prajapati Pawanbhai
Mahendrabhai (Ground Floor Shop No. 4)(28674)
Dalpatji Vishnuji Thakor (Ground Floor Shop No.-
5)(4672.001)

76

4677

Common

Agriculture/
Road/Non
Agriculture

0.0358

Modi Romit Jayesh Kumar ( Non Agriculture)

|77

l4679

|Private

|Agricu|ture |

0.0139

|Modi Romit Jayesh Kumar

78

4680

Private

Non-
Agriculture

0.0827

Patel Hina Jignesh Kumar(27036) Patel Jignesh
Kumar Mulchandbhai

79

4697

Private

Non-
Agriculture

0.0131

Vardhman Decor Partnership (1) Shah Nandlal
Kanaiyalal (0), Partners (2) Shah Dipeshkumar
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||Nand|a| |

80

4939

Private

Non-
Agriculture

0.0105

Vardhman Decor Partnership (1) Shah Nandlal
Kanaiyalal (0), Partners (2) Shah Dipeshkumar
Nandlal

81

4949

Private

Agriculture

0.115

Patel Alpaben Gajendrakumar(daughter)(26058)
Patel Rohitkumar Gajendrakumar(26058) Patel
Tarkeshkumar Gajendrakumar

82

4950

Private

Agriculture

0.1043

Patel Alpaben Gajendrakumar(daughter)(26058)
Patel Rohitkumar Gajendrakumar(26058) Patel
Tarkeshkumar Gajendrakumar

83

4951

Private

Agriculture

0.0327

Suthar Kamlesh Kumar Dahyalal(13418) Suthar
Shardul Kumar Dahyalal(13418) Suthar Ashish
Kumar Dahyalal(13418) Suthar Hasumatiben, the
widowed wife of Ramesh Chandra(24315) Suthar
Mamtaben Ramesh Chandra(24315) Suthar
Mayuriben Ramesh Chandra(24315) Suthar
Aartiben Ramesh Chandra

84

4952

Private

Agriculture

0.0626

Dave Shankar Prasad Jagjivan Das(10819) Dave
Shwetang Shankar Prasad(16328) Dave Ashish
Shankar Prasad(16328) Dave Nishith Shankar
Prasad (4952.001)

l8s

|l4955

“Government

||R0ad

0.1674

||Executive Engineer Road and Building Departmentl

86

5027

Private

Agriculture

0.0278

Thakor Kadwaji Nenaji (14584) Thakor Gandaji
Sendhaji

ls7

|ls030

“Private

||Agricu|ture

0.003

|[Thakor Kantiji Viraji |

las

|ls336

“Government

||Gauchar

0.0025

||Government Wastland Gauchar |

89

5337

Private

Agriculture

0.0082

Patel Jagdishbhai Mithalal(13829) Patel Alkaben is
Jagdishbhais wife(24606) Patel Partha
Jagdishbhai(24606) Patel Manjulaben
Rajnikant(26323) Patel Maltiben Rajnikant(26323)
Patel Mihirkumar Rajnikant(26323) Patel
Jagrutiben Rajnikant(26323) Patel Hetal
Gautamkumar(26323) Patel Umang Gautamkumar

|ls623

“Government

||Gauchar

0.0021

||Sarkari Padtar Gocher

91

5937

Private

Agriculture

0.0107

Patel Madhusudanbhai Somalal(6563) Patel
Ranchodbhai Somalal(6563) Patel Hasmukhbhai
Somalal(6563) Patel Tarlikaben, the widow of
Natwarlal Somalal(14246) Patel Vinodbhai
Natwarlal(14246) Patel Shobhanaben
Natwarlal(14246) Patel Kishorebhai Natwarlal
(5937.002)

92

6208

Private

Agriculture

0.064

Prajapati Maniben Manilal (1746) Prajapati
Dasharathbhai Manilal (1746) Prajapati
Jagadishbhai Manilal

93

6244

Private

Agriculture

0.0454

Thakor Chaturji Sukhaji(236P2) Thakor Sitaben
Sukhaji(236P2) Thakor Jijaben Sukhaji(236P2)
Thakor Mafaji Sukhaji(236P2) Thakor Saviben

Sukhaji

|94

|l6245

||Private

||Agricu|ture

0.0164||Patel Rameshbhai Narottambhai (17519) Patel |
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Pravinbhai Narottambhai (17519) Patel Dhanjibhai
Narottambhai (17519) Patel Hansaben
Narottambhai (17519) Patel Indiraben, the widow
of Jagdishchandra (23679) Patel Hansaben, the
wife of Pravinbhai (23917) Patel Mayank
Pravinbhai (23917) Patel Ankita Pravinbhai
(23917) Patel Champaben, the wife of Rameshbhai
(23917) Patel Gharman Rameshbhai (24760) Patel
Riteshbhai Ghanjibhai (24760) Patel Shefaliben
Ghanjibhai (24760) Patel Meenaben Ghanjibhai
(24760) Patel Sanjay Rameshbhai(28134) Patel
Pallavi Rameshbhai

95

6249

Private

Agriculture

0.0487

Patel Rameshbhai Narottambhai (17519) Patel
Pravinbhai Narottambhai (17519) Patel Dhanjibhai
Narottambhai (17519) Patel Hansaben
Narottambhai (17519) Patel Indiraben, the widow
of Jagdishchandra (23679) Patel Hansaben, the
wife of Pravinbhai (23917) Patel Mayank
Pravinbhai (23917) Patel Ankita Pravinbhai
(23917) Patel Champaben, the wife of Rameshbhai
(23917) Patel Gharman Rameshbhai (24760) Patel
Riteshbhai Ghanjibhai (24760) Patel Shefaliben
Ghanjibhai (24760) Patel Meenaben Ghanjibhai
(24760) Patel Sanjay Rameshbhai(28134) Patel
Pallavi Rameshbhai

96

6250

Private

Non-
Agriculture

0.0493

Pandya Mehulkumar Prataparai Bhimjibhai Pandya
Prataparai Bhimjibhai Bhanjibhai Pandya
Mayuriben Mehulkumar

97

6251

Private

Agriculture

0.0291

Patel Pramodbhai Babulal(9847) Patel Rameshbhai
Babulal(9847) Patel Mukeshbhai Babulal
(6251.002)

98

6252

Private

Non-
Agriculture

0.0116

Patel Arvindkumar Karshandas (13002)(21068)
Patel Geetaben Arvindbhai (17623)(21068) Daliya
Palak Arvindbhai (17623)(21068) Daliya Nischal
Arvindbhai (17623)(21068) Aminbhai Ibrahimbhai
Masi (Ground Floor Commercial Purpose Shop B-
1)(23134) Thakor Ishwarji Valmaji (Shop No. A-
1)(23199) Chavda Janakba Jashwantji (First Floor
Shop No. A-1, A-10)(23304) Chavda Parbatji
Satuji (First Floor Shop No. B, B-1 to B-4)(24204)
Hareshbhai Gobarbhai Desai (Shop No. B- 6
Ground Floor Part (24207) Desai Jayeshkumar
Babubhai (First Floor Part Shops No. B-5 B-6 and
B-7) (25975) Desai Maheshkumar Sundarbhai
(First Floor Part Shops No. B-8, B-9 and B-10)
(25975) Daliya Palak Arvindbhai (First Floor Shop
No. A-1to A-5) (26333) Daliya Palak Arvindbhai
(First Floor Shop No. A-6 to A-10) (26372)
Sartanji Arjanji Thakor (Shop No. G-8) (27868)
Thakor Alpeshji Natwarji (Shop No. B-4 (four)
Ground Floor Shop as per layout No.7)(28003)
Mahendraji Balwantji Thakor (Du.No.G-9 Ground

Floor Sg.m. 18-56 -06) (6252.001)
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99

6274

Private

Non-
Agriculture

0.0388

Chaudhary Bhikhabhai Chelabhai(20636) Patel
Manishaben Tusharkumar (Ground Floor Shop No.
16)(20768) Patel Tusharkumar Ratilal (Ground
Floor Shop No. 01)(20768) Tanaya Hotels
Partnership Firm Partner No (1) Chaudhary
Bhikhabhai Chelabhai(Shop No. 1 to 16 on the
second floor with sky rights)(22437) (2) Chaudhary
Hardikkumar Bhikhabhai (Shop No. 1 to 16 on the
second floor with sky rights)(22437) (3) Chaudhary
Amitkumar Bhikhabhai (Shop No. 1 to 16 on the
second floor with sky rights)(22437) Tanaya Hotels
Partnership Firm Partner No (1) Chaudhary
Bhikhabhai Chelabhai (Shop No. 1 to 16 on the
first floor)(22438) (2) Chaudhary Hardikkumar
Bhikhabhai (Shop No. 1 to 16 on the first
floor)(22438) (3) Chaudhary Amitkumar
Bhikhabhai (Shop No. 1 to 16 on the first
floor)(22438) Bholaji Navaji Thakor (Shop No. 14
on the Gateway Plaza Bhoytaliya section)(22920)
Thakor Bhaveshkumar Chhaganji (Shop No. 19
and 28 on the Gateway Plaza Bhoytaliya
section)(22923) Chavda Jashwantji Bhuraji (Shop
No. 17 to 30 on the first floor)(23048) Panchal
Shardaben Amritlal (Part 50) (Shop No.
17,18,19,20,21,22,23,24,25,26,27,28,29,30)(23298)
Chaudhary Gautikkumar Jayantibhai (Gateway
Plaza Ground Floor Part Shop No. 13,22)(23299)
Thakor Dilipkumar Bholaji (Gateway Plaza
Ground Floor Part Shop No. 25)(23300) Rajput
Prem Singh Kishan Singh (Ground Floor Part Shop
No. 04)(23736) Thakor Alkhaji Ghemarji (Shop
No. 33,35,36,37 Ground Floor Part)(24336) Thakor
Govindji Ghemarji (Shop No. 33,35,36,37 Ground
floor section)(24336) Dabhi Dilipsinh Juhaji
(Ground floor section shop no. 17)(24818) Dabhi
Atulsinh Juhaji (Ground floor section shop no.-
18)(24819) Chaughari Gautikkumar Jayantibhai
(Gateway Plaza Ground floor section shop no.
20)(24928) Thakor Bholaji Navaji (Ground floor
only) (Shop no.-30 (thirty)(25649) Thakor Bholaji
Navaji (Ground floor section shop no.-29)(25797)
Desai Jayeshkumar Babubhai (First floor section
shop no.-20,21,22,23,28,29 and 30)(25974) Desai
Maheshkumar Sundarbhai (First floor part shop
no.-17,18,19,24,25,26 and 27)(25974) Chauhan
Mahendraji Ramaji (Ground floor shop no.
05)(27032) Mangaji Jujarji Thakor (Shop no. 31
and 32 Ground floor)(27271) Rawal Mukeshkumar
Ranchhodbhai (Ground floor part shop no.
07)(2742P) Jasiben Rasikji Thakor (Gateway Plaza
Ground floor part shop no.-06)(2763P) Jasiben
Rasikji Thakor (Gateway Plaza Ground floor part
shop no.-15)(27636) Abbas Ali Haiderbhai Momin
(Shop No. 26)(27772) Chaughari Gautikkumar
Jayantibhai (Gateway Plaza Ground Floor Shop
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No. 21)(27772) Rawal Mukeshkumar
Ranchhodbhai (Gateway Plaza Ground Floor Shop
No. 08)(27907) Patel Savitaben Vikrambhai
(Ground Floor Shop No. 02)(2819P) Patel
Manishaben Vikrambhai (Ground Floor Shop No.
02)(2819P) Patel Bhaveshbhai Vikrambhai
(Ground Floor Shop No. 02)(2819P) Jagdish Singh
Devisingh Rajput (Ground Floor Shop No.
03)(2819P) Mangaji Jujarji Thakor (Part of
Gateway Plaza First Floor Shop No.- 30 to
36)(28606) Thakor Sitaben Bholaji (Shop No. 27
Ground Floor)(28816) Shardaben Amritlal Panchal
(Share 50 percent) (Shop No.-
17,18,19,20,21,22,23,24,25,26,27,28,29,30)(29177)
Nareshbhai Amritlal Panchal (Share 50 percent)
(Shop No.-
17,18,19,20,21,22,23,24,25,26,27,28,29,30)(29177)
Rakeshbhai Amritlal Panchal (Share 50 percent)
(Shop No. No.-
17,18,19,20,21,22,23,24,25,26,27,28,29,30)(29177)
Ushaben Amrutlal Panchal (50% share) (Shop No.-
17,18,19,20,21,22,23,24,25,26,27,28,29,30)(29177)

100

|l6275

|Private

|Agricu|ture

0.0209

[Bhanushali Mayurkumar Premijibhai

101

6276

Private

Agriculture

0.028

Patel Vinaben, widow of Kanaiyalal (19485) Patel
Komalben Kanaiyalal (19485) Patel Payalben
Kanaiyalal (19485) Patel Hiralben Kanaiyalal
(19485) Patel Radheshyam Kanaiyalal (19485)

102

6278

Private

Non-
Agriculture

0.0329

Nayak Jayashreeben Sanjaybhai 60% Partner
(22842) Momin Hasambhai Nur Muhammadbhai
30% Partner (22842) Limbdia Mohammad Sameer
Jamalbhai 05% Partner (22842) Patel Ghulam
Mohammad Wajirbhai 05% Partner (22842)

103

|l6279

||Private

||Agricu|ture

0.0317||Patel Baldevbhai Chaturdas (21308)

104

|l6280

||Private

||Agricu|ture

0.0347||Patel Baldevbhai Chaturdas

105

6287

Private

Agriculture

0.04

Patel Ghansukhbhai Nanjibhai(15398) Patel
Jagdishbhai Nanjibhai(15398)

106

6288

Private

Non-
Agriculture

0.018

Patel Dhansukhbhai Nanjibhai(21043) Patel
Jagdishbhai Nanjibhai(21043) Patel Kirti
Amritlal(Plot No.-2/A,3/A)(22221) VVaghri
Mangabhai Kachrabhai (Plot No.1/A)(22480)
Vaghri Shaileshbhai Mangabhai (Plot
No.1/A)(22480)

107

6299

Private

Agriculture

0.132

Momin Saukatali Ismailbhai (share 25
percent)(24199) Momin Rajabhai VVazirbhai (share
25 percent)(24199) Momin Akbarbhai Wajirbhai
(share 25 percent)(24199) Patel Jagdishbhai
Nanjibhai (share 25 percent)(24199)

108

6300

Private

Agriculture

0.0167

Thakor Cheharben Laxmanji(21821) Thakor
Somaji Laxmanji(21821) Thakor Prahladsinh
Laxmanji

109

|l6301

“Private

||Agricu|ture

O.2138||Arun Rajuji Rajput Sunita Arun Rajput
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|110 ||6444 ||Government ||Road || O.2272||Shri Sarkar (Marg) |
|111 ”6448 “Government “Road || 0.0989||Shri Sarkar (Marg) |
|112 ”6449 “Government “Road || 0.0381||Shri Sarkar (Marg) |
|113 ”6460 “Government ”Agriculture || 0.1095||Shri Sarkar (Marg) |
114 ||6466 Private Agriculture 0.0517|[Momin Saukatali Ismailbhai ((share-25
percent)(23846) Momin Rajabhai VVazirbhai
((share-25 percent)(23846) Momin Akbarbhai
Vazirbhai (share-25 percent)(23846) Patel
Jagdishbhai Nanjibhai ((share
|115 ||6473 ||Government ||R0ad || 0.1243||Shri Sarkar |
|116 ”6475 “Government “Road || 0.004||Shri Sarkar |
|117 ”6479 “Government “Road || 0.0204||Shri Sarkar (Marg) |
|118 ||6486 “Government ||Road || 0.1896||Shri Sarkar (Marg) |
119 ||6s96 ||Government ||Road/ Naliya | 0.1177||Shri Sarkar |
|120 ||6601 “Government ||R0ad || 0.068||Shri Sarkar |
121 ||6605 Common Agriculture/ 0.0505|[Shri Sarkar (Sarkari Canal) (6605.001)
Road/Non
Agriculture
Totall| 6.3813|| |
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